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373 380, 381, 38, 386, 38.8, 390, 392, 393, 394, 
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499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 880, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of 2013. 

Thuisday, this the 6th  day of March, 2014 

CORAM: 
Hon'ble Mr.Justicc A.K.Bashcer, Judicial Member 
Hon'ble Mr K GLorgeJoscph, Administrative Member 

OA 29/2013 

C.H. Mohammed Yasin 
S/o Kidavu Koya, 
Chamayath I-louse, Kiltan Island, 
Union Territory of I.akshadeep-682 558 

'l'.P.Latheel 
S/n Atteka 
'[hiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: N4r.Shabu Sreedharan) 

Vers us 

Union 'l'erritory of 1.. akshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 

'JsL ; 4Kava1athi Island-682 555 

* 	 \ ;hp Chairperson 
o 	 ViUagc (Dweep) Panchayath *23f 1 i 	i 

kj ,Jtan Island, Union Territory of Lakshadweep-682 558 

.11~ ---- 	/ 

Applicants 



4. 	The Executive Office r" 
Viliáge.(.[yeep) Panchayath 	 . 
Kiltan Island, Union Territory of[ akshadweep-682 558 

5 	the Principal 
Go.v e: i,nihent,'Senior Secondary School 
Ki:!tn Island. 	 • 
Union Teiritory of Lakshadweep-682 558 	 Respondents 

(By Advpcate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
.(Mr.R.Rarndas (R3) 

2. 	.0A67/2013. 

Seedikoya.M. 
S/o Ab.bosala Koya 
Malayattiyoda, Kiltan Island 
Union Territory of Lakshadweep-682 558 

vlai h a. 
S/a Kidavu Kornalar 
Thenakka! House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

A bd u 11 a A. P. 
.,S/o Khalid 
Alirnapura, Kiltan Island 
Union 'lerritory of Lakshadweeft-682 558. 

Rai 
S/o't.,Kya 
Phathkil'i1a 111am, Kiltan Island 
Ujh rity of Lakshadweep-682 558. 

Sa'éd Muhammed Koya C.H. 
S/oMuthukØya 
Chaihayath House, Kiltan Island 
Ur ion Territory of Lakshadweep-682 558. 

Raj'eek Khi H.M. 
S/ci Abdul Rehman 
A)iyar Hous, Kiltan Island 
Unior Terribry of Lakshadweep-682 558. 

Mcte: MrShabu Sreedharan) 

r] 

6. 

/ 
•. 	y , 

Applicants 
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I. 	Union Territory of Lakshadweep represented by 
the Adninistrator, Kavarathi Island-682 555 

The àirector of Panchayath 
Unioi Territory of Lakshadweep 
t(avarathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

4. 	The Executive Officer 
Village (Dweep) Panchayath 
Kiltan Island 
Union Territory of Lakshadweep-682 558 

(By Advocate,: 	(Mr.S.Radhakrishnan (R1,2 & 4) 

3 	OA 87/2013 

Abdul Salam P.P., age 43 
S/o

, 
 Saidmuhammed 

Puthiyapura, Kiltan Island 
Lak shad weep. 

Sajid Khan, age 33 
S/6. Sajdmuhmrned 
Ktiphelouse Ki Itan Island 
Ia1ad. 

(By AdV .o%cate:1 Mr.Pratap Abraham Varghese) 

Versus 

I. 	] he Administrator 
Uion Territory of Lakshadweep 
Kavarathi -682 555 

2. 

Respondents 

Applicants 

h Director, Department of Science & Technology 
aksh.d'veep Administration, 
a'arath Island-682 555 

uh V jjv l ,~ io  " all 	fficer 
fç of thç Environment Warden 

rtment of Environment and Forest, 
4I Island, akshadweep-682 558 

* ' 

A& ta 
 

L4M Bv-. 
\i- 

 

hairperson, Village (Dweep) Panchayath 
Island, Lakshadweep-682 558 Respondents 
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(By Advocate: ••  (Mr.S.Radhakrishnan (Ri ,2 & 3) 

	
. 

(Mr.R.Rarndas - R4) 

4. 	O 113/2013 

I. 	MuthukoyaT.P. 
S/o Kidave Haji 
Thi ruvathapura, K iltan, Lakshadweep. 

Salii P. 
S/6Ibrahirn Haji 
Paridãra, Kiltan, Lakshadweep. 

YaèoobP.K. 
S/olSubair.A. 
Punnaldad, Kiltan, Lakshadweep. 

AliMohammed 
Sb Attaka, Al iyar, Kiltan, Lakshadweep. 

Kunhikoya A.P. 
Sb Sayed Muhammed P.K. 
Aralcka1pura, Ki Itan, Lakshadweep. 

. 

	

	'Ectu Ia A. 
S/oKi'ciáveT.P. 

unavar 
S/o.Shai .k K.K., Paliiyachetta, Kiltan, Lakshadweep. 

Sathar C. I. 
S/oMohammed P. 
Chadipra, 1ijtan, Lakshadweep. 

IhèrpP;!j'. '. 
S/d 4ohnipd V, 
Ia1oç1 Jan, Lakshadweep. 

10 	1hoeed PT 
S/b kii 1-Iàj i, Pallithithiyoda, 
Kiltn', takshadweep. 
::. 

(B' 	çcte Ms Daisy I Daniel) 
I5' 

I 	i 	 Versus 
I 

•/ 	

V 

Applicants 



. 

	

The Administrator 

	
5. 

UniOn.Territory of Lakshadweep 
Kavarathi-682 555, 

2 	The Chairperson 
Village (Dwéep) Panchayath 
IKilta -682 5.: 

3 	he Eiip!oyment Officer 
Kavarathi, Lãkshadweep-682 555 

Qirector of Paichayath 
Department of Panchayath 
Kavarathi - 682 555 

The Executive Officer 
\'i!lage(Dweep) Panchayat, Kiltan - 682 558 

6. 	HrticulturaI Assistant 
i11e (Dweep) Panchayat, Kiltan-682 558 

(By Advocte MrS Radhakiishnan-R1,3,4&5) 

S 	OA 1262O11  

Asadulla K. C 
/o :yousu ff 

Knnichetta, Kiltan Island 
UTofLakshdadwcep-682 558 

Kunhi.M. 
S/10 Jmlukoy 

iurv'nil, 	iltan Island 
Tf Lkslldweep-682 558 

'I 

 
S/o j\4oharnmed 
ioma1am,'Ki!fan Island 
LJ1' fakshqadweep-682 558 

Saibem P.I. 
S'/oHathsa 
Puthenpura,'Kiltan Island 
UT ofLakshdadweep-682 558 

IN •1. 	ii'. ?•'' 

Jek P. P. 
Cadn 
ti ra Ki!tan  Island 

JLa1shdadweep-682 558 
' 

\ 	,;S 

Respondents 



6 

 
. 

KunhiK.P. 
Sb Pukoa 
KattmjaiIy, Ki1tan Island 
IJT of Laksh4a4weep -682  558 

AbdUl Kasirn P.V. 
Sb r'Iuneer 
Pentàinveli, Kiltan Island 
U.T. of Lakshdadweep-682 558. 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Applicants 

 

I. 	Uion Territory of Lakshadweep represented by 
die AdrnjhistratOr Kavarathi Island-682 555 

2 	The Di'r&ctor of Panchayath 
Uipn :Trijtory of Lakshadweep 
Kavaiathi lsland-682 555 

The Chairperson 
Villae(Dweep) Panchayath 
Kiltan Is'and, Union Territory ofLakshadweep-682 558 

The Executive Officer 
Village (Dwccp) Panchayath 
Kilt1ari Island, Union Territory of Lakshadweep-682 558 

Th Environinent Warden 
Depar;tnient fEnvironrnent and Forest 
Zonl.O°ffice, Kiltan Island 
Union Territor' of Lakshadweep-682 558. 	 Respondents 

(By Advoate: 	(Mr.S.Radhakrishnan (R1,2,4 & 5) 

OA 137/2013 

I. 	JaIaludheei KK. 
S/o Shaik Poovalap 
Popvalap I-louse, Kiltan Island, 
IiT fEkhad'weep-682 558. 

2 	 1inCJ-l. 
qj!lakoyä 

d4.Ii1n Island, 

I 
	 l'deeo-682 558. 
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•• 	ibiathulia.T.K. 
S/c Al2aned 

hnka House, Kiltan Island, 
u'i of Uakshaçlweep-682 558 

	

4. 	Ameerali A.P. 
S/oS'edMohammed 
Arakalapura House, Kiltan Island, 
UT of Lakshdweep-682 558. 

Ismail T 
S/o YUSUf 

.Tho!iyoda House, Kil.tan Island, 
UT ofLakshadweep-682 558. 

Sed Mohammed Koya K.P. 
S/b Mohammed 
Kanjijura i-lOuse, Kiltan Island, 
TJT of Lãkshadweep-682 558. 

Ksimkoya C.H. 
S/o Muthukoya 
Ammipura House, Kiltan Island, 
UT' of Lakshadweep-682 558. Applicants 

(By Adyocae:  ;M.Shabu Sreedharan) 

Versus 

1 	Union erritory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2. 	Jheiecto' of Panchayath 
Unioo Territory of Lakshadweep 
Ka',ara.thi Isand-682 555 

3 	The Chaiiperon 
Vi1laDee) Panchayath 
IKi ltn IsIand, Union Tei ritory of Lakshadweep-682 558 

4 	TheEectiV 1 Officei 
Vil1a6 	

%ion
Panchayath 

Kiltan Island, 	Territory of Lakshadweep-682 558 

;he Assistant Fngineei 
Electiical Sub Division 

•.• 
n / 	 ta Island 

UmoTeiiitory of Lakshadweep-682 558 Respondents 

 



. 

(By Advocate Mi S Radhakiishnan (R1,2,4 & 5) 

7. 	OA181i2O13 

1. 	Sadkathu1ia;A,  age 38 
Sb Kunhi Ahammed 
Ajnad 11.ouse,Kiltan Island 
La k shad wee p 

2 	Naiaiulla P ,age 26 
S/oKünh.i 
PaI:!fthithiyodà. House, Kiltan Island 
Lakshadweep 

(B Advocate: Ms.Dahisy I. Daniel) 

Applicants 

..I 	( 

* 

\.\ 

Versus 

The Administrator 
t4iion Territory of Lakshadweep 
Kayarathi - 682 555. 

The Chairperson 
\1lage (Dweep) Panchayath 
1lt 

Direëtôr bf'Panchayat 
DeprtmntofPanchayath 
Ka')arathi-682 558. 

(By Advocate: Mr.S.Radhakrishnan(R1&3) 

8. 	O.ANo.212/2013 

• P.P. Havvabi, Wbo. Abdul Salam 
• Labourer, Agrici1turaI Department, 

gti ilrid, Rsiding at Pallipuram House, 
J, eriitr of Lakshadweep, 

Agis1ard: 

Babu) 

' 	 Versus 

)heM ctor'dfAgi 

I 

weep 
Ka'iaratti ls1ai — 682 555. 

Respondents 

Applicant 



Respondents 

Applicants 

Respondents 

9 

'l he Administrator 
Union TertitorS' of Lakshadweep 
Kavaratti I!and - 682 555 

(By Advocate Mr S Radhakrishnan) 

9. 	
0A266/2013 

Sabfr Au. 
Kuriyathiyoçla I-louse, 
Kiltan Island. 

C.P. F•iroz 
Chemmanam Palli House 
Kalpeni Island. 

K.P. Cheriyakoya 
Karuppathaura House, 
Kalpeni Island. 

vI.C. Jaffer 
Pakkipura House 
<.aIpeni Island. 

Habsa. A 
Alikorrie House 
Kiltan Island. 

A.P. Naseema 
Aynapua House, 
KavaratFi Island. 

(By Advoda: Mr.K.B.  Gangesh) 

Versus 

fhe Adrninitrator, 
Administration of the Union Territory 

fLakshadweep, Kavarathi 682 555. 
1lhe Director (Services) 
Administratioii of the Union Territory 
of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

Departrneiitqf 1  Environment of Forests 
l..,Jnion 'frriQry of Lakshadweep, 

avarathi 	82 555. 

.... 1 

all 

••'•• S ... • 	., 

.-1 M 
I 

•• / 
.,...-,, 

* 

* 

A 



Jo 

(By Advoate::Mr. S. Radhakrishnan) 

	

10 	ANo 268/2013 

M Noorul Ameen 
S/o. KC Sayed Mohammed 
Mulayam use Ho, Agatti 

Ld 	
Island 

Union Teriitoty, 	kshadweep 

	

2. 	B.M. Mansoor. 
Sb. Late AC: Mohammed Jalaluddin 
Bharkath Manzif 
Agati Island, Union Territory 
Lakshadweep. 

(By Adyocate: Mr. Grashious Kuriakose) 

Versus 

	

I. 	The Administrator, 
Unibti Territory bfLakshadweep, 

'Kavarathi - 682555. 

The Director of Pahchayath, 
Deprtment of Panchayath 
Kavaranj -682 555. 

Director of Sáience and Technology 
an 	nyir9nnent,, ) 	.. 
Uoon 1 etory: çif Lakshadweep 
Kakthj468H55 

1 

Director (La.o.ur& Employment) 
Kavárathi 682 555. 

special Officei: 
Village (Dwee Panchayat, Agatti) - 682 558 

(By Ad\octc: Mr. S. Radhakrishnan) 

()A. 269/20 13 

Aharnid BasheerAC., age 32 
S /o T.Io'unjs 	.; 

Ki1tan Is land, • 	. 	
. 

,Lakshvep. . .• 

	

/.OMt 	 ,. 

'&ate\Mr Grashious Kuriakose) .) •............................... 

/ 

• 

. 

Applicants 

Respondents 

Applicant 



2 

3 
	

The EmpIoyrnnt Officer 
Kavärathi, Lakshadweep-682 555. 

Dirctr of:Pnchayath 
Department of Panchayath 
Kavarathi -682 555 

The E>ecutive Officer 
Village (Dweep) Panchayath 
Kiltan 7 682 558 

Hortici1tura1.Assistant 
Vi!Iae(D'eep) Panchayat, 
Kiltan-682 55:8 

(By Advocate 	(Mi S Radhakrishnan (R1,3 & 6) 

12 0A21720136 
r' 	 I 

• 1 	 - 

Hamedad, tael 2 
DIo SaidMuhimnd 
Nambih -n. House, 	1tan Island 
Lakshad.\p 

(By Ad\ocate: Mr.Orashious Kuriakose, Sr.) 

Versus 

d'nnstor. 
Kavarathi-682 555. 

iayath 
anchayath 
55. 

ivéOicr 
:(D\vee) Panchayath, Kiltan-682 558 

Respondents 

App! icant 



1 	' 	•'.::' 

4 	Chaiipcison I 

Village (Dweep) Panchayath, 
Kiltan-6S2 55 

(By Advocate Mr S Jadhakrishnan - R1-3) 

13 	Ap.  

TahaP 

\1al loiñkadiyod.ü 
Kiltan lsland,lakshadweep 

2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban V. ilas Hous 
Chetlat. 

Respondents 

Applicants 

S 

(By Advocate: Mr.rashious Kuriakose,'Sr. & Ms.Daisy I Daniel) 

3. 

5 

ON 

7 

Versus 

T he Administiator 
UF of Lakshadweep, Kavat athi-682 555 

Dii ectoi 
Sçirice & Technology 
çhtla.t-682, 556 

Dii cctoi of Panchayath 
Ruial Development Department of Panchayath 
C11etlat7682 556 

Cha pci son 
Village (Dweep) Panchayath 
Chetlat-682 556 

Addi Sub Divisional Officei 
ChetIàt68255. 

Jiin i or Sc ienti fc Officer 
hetlat-6255. 

Accounts Offlci 
Secictariat, Kavaiathi-682 555 

Fiakrishnan-Rl-3 & 5-7) 

Respondents 



4. 	P.P. Sulaikh.a 
Puthiyà Pandararn House 
Kalpeni Island 

5 	C. P Nooijehan 
1 . 

ChemrnanarnPalli House 
Kalpeni Island 

6 	A.K.I3èebi 
. 	ra1da1ai• House 

l.a1peni Island. 

7. 	M.P. Mohaiiimd 

Muklipura House 
Ialpqni Is!aid 

(By Advocte Ji K B. Gangesh) 

Versus 

1. 	tle1Adrninitiator, 
Adnistrthioh of the Union Territory 
of Lakshàdwp, Kavarathi —682 555. 

2, 	The Directon (Services) 
\drninistrat q p of the Union Territory 
f Laksbadwp, (Secretariat), 

Ka'arafli - 682555. 

Applicants 

ri.Agrlculture 
V T r.Jj.0j' T 	of Lakshàdweep, 

Y62555. 

°dby its Director. 	 Respondents 

(.B/'AdvQcte: ) 
	Radhakrishnan) 
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15. OA 300/2013 

B.Koya, age 42, 
S/o Bammad, Bilutheth 1-louse 
Andrott Island. 

B.Aharnrned,age43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Mohammed Bashèer, age 49 
S/o Nalla Koya, Karakunne! House, 
Andrott Island. 

P.P.FIassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M.Bampathi, age 50, 
S/o Asainar, Kakkett 1-louse, 
Andrott Island. 

,C.Mohammed Kasim, age 44, 
S/o Koya Kidave, Chettathada House, 
Androit Island. 

K.P.Moharnmed Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott Island, 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattarnpokkada House, 
Andi'ott Island, 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

II. 	P.P.Fathimath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

la 1, a g e 48, 
Aliyathata House, 

\ 	 / * / 
's 	

1f4 
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A.Mohammed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal House, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
AndrOtt Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnahada, 
AndrOtt Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.B.Mohammed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.Hakeem, age 48, 
S/o Siddique, Pudiya Nalarn, 
Andrott Island. 

K.K.Kunhibi,age 52, 
S/o Yousaf, Komalarn Kattu, 
Andrott Island. 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/oKoyarnrna K.P., Moosathada, 
Andrott Island. 

K.C.Mohammed 1-lussain, age 39, 
S/o Sayeed Ismail, Kannichetta, 
Andrott Island. 

/ 	24 P Hmza, age 34, 
Kqldve M.P., Pandathpura 
Andi:f1s1and, 

i, 	l 



ro 
	 I 

M.P.Khaleel, age 37, 
S/o Assainar, Matharapura 1-louse, 
Andrott Island. 

P.P.Hassan, age 41, 
S/o Abdul Khader K., Perunpally House, 
Andrott Island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

'A 

L.Pathurnmabi, age 37, 
D/o YousafT., Lavanakkal 1-louse, 
Andrott island. 

H.K..Hussain, age 35, 
S/o Pookunhi, Halookakkada House, 
Androfl Island. 

M.P.Mohamrned Rafeek, age 31, 
S/o Koyamma, Kunnarnkalam House, 
Andrott Island. 

3 1. 1K.Mohammed Fasal, age 32, 
Sb Kunhi Seethi Koya, 
Kadiyammada House, Andrott Island. 

K.Mohammed Bashee, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Andrott island. 

K.K.Mohamrnd Farook, age 27, 
.S/o Kunhi Seethikoya, Kerakkadarnali I-louse, 
Andrott Island. 

A,Rsheed Khan, age 39, 
Sb 	yeed Ismail, Aliyathara House, 
Ahdti Island. 

K.Abdul Salarn, age 33, 
S/o Muthukoya, Kannathimmada House, 
Andron Island. 

K.K.Anar Hussain,age 31 
,SJoo \'., Kerakkada House, 
Indrti tlnd. 

'A 
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P.Mohammcd Rafee, age 25,. 
S/o Mullakoya, Pachanal House, 
Andrott Island. 

T.M.Mohammed Aliyul :Al(bal.  age 32, 
S/o I3asheer, Kakachiyapura 1-louse, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohamned A.C., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott Island. 

4 1 . 	P.P.Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Andron Island. 

M.M.Sayeed 1-lussain, age 27, 
S/o Sa,yeed Koya, Moosankakkada House, 
Andrott Island. 

C, 

M.C,IT!ammedathbi, age .37,. 
DboY.ousaf;  Mylachetta House, 
AndrOtt Island. 

Doulathabi, age 33, 
Dbo Kidave, Lavanakkal I-louse, 
Andrdtt Island. 

Guhar, Madeena Beegum, age 37, 
• 	Dbo l\/!ohammed B, Aliyathara House, 

Andr6tt Island. 

KJ;Pookunhi Koya, age 36, 
/oYdcoob, Kolikkatt 1-louse, 

1ndr61t Island. 	 . 

47.. 1.Dervesh Mohammed, age 36, 
S/o Sayeed Mohammed, Kachashada House, 

_. 	Andrott island. 	 Applicants 

Mr. K.B .Gangesh) 

i'( 	\ 	 Versus 
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. 

The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshàdweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadwe•ep, Kavarathi7682555 

\/illage (Dweep) Panchayat 
i-\ndroth Island represented by its 
Executive Officer. 

Faisa! Ameen 
S/o Pookoya N 
Achamnmada I-louse, Androth. 

Mohammed Shanisheer M.K. 
Sbo.13athesha U.P. 
Mayamkkada 1-louse, Androth. 

Mohammed Asker 
S/O Seethi 
Aliya•thara 1-louse, Androth. 

Nouhakhan M.K. 
S/p : SedKoya 
Mayanikakkada I-louse, Andi oth 

	

9 	Mdhiimed Kasim P P 
kidave, Palathupra I-louse, Androth 

Abdi4Akbar 
S/ 	ibair 
Paiiuih Puthiya Pura 1-louse, Androth 

Mujeeb Rahman 
Sb Ibrahim 

	

- 	-.AIiyathara 1-louse, Androth 

. 	.3Iiil. 
I 	

*ir1 1(oya 
luiiliiiathi 1-louse, Andi oth 

/ 
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Mohammed Hassan 
Sb Kunhi Koya 
Ayenarnada House, Androth 

Mohammed Abdusalam T 
S/o Abusala 
Thecheri House, Androth 

Muhammed Rafi 
S/o Nälla Koya.K. 
Poodamkakkada House, Androth 

Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyarnma 
S/o P.:K.Kidave 
Palathupura House, Androth 

Muhaijirned Khalee! 

So Ai5dulla 
A1iyahara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
Andrcth. 

(By Advoqate 	M r. S. Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

Respondents 
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16. 	OA.301/2013 

1. 	AitakoyaT.V, age 44 
$b Kbya Thankgal. T, 
'I hailath Valiyakkattu 
Androih Island 

2 	Sayeed JKoya, age 43 
S/a Koya Kidave, Aliyathara House, 
Añdroth Island. 

Mohammed, age 54 
S/a Shaban, Biriyarnrnada House 
Androth Island. 

Yousaf, age 60 
S/o Ahammed, Kandalath House, 
Androth Island. 

MuJeeblRehnian, age 35 
S/oFoa, I 	chetta I-louse, 
Andrdth 'Island. 

AbduI'Nasr; age 38 
S/oNalla Koya, Kunnashada House, 
Aidroth Islahd.' 

Mohairned:àsheer, age 37 
S/a Yacoob, Aliyathara House, 
Androth Islah. 

8 	 age 35 
eToya Pandath Puthiyapuia House 

9. 	PQoIoya,4 . 1 

S/a Koyamrnâ,Mayarnpokada House, 
Andrbth isand 

re 
----- 

- 

7 0u fa I, age 43 
1 /Koyamm :KQya, Thacheri House, 

6tk slaricL 

\• 	j1 1. /S11jage 37 
tçethi, 	cheri Moosathada House, 

d-rh 1.s;lid. 



H21$$an, age 30: 
$/o Jamaludheen, jKadiyarnmada House 

ndroth. 1s1nd. 

Moh anuned...Rafek age 41 
/o.Ayshornh-iábi, Bilutheth House, 

Aiidroth Island. 

14., Jala.1,age37 . 

Sb Kunniseedhi, Palathupura House, 
Androth Island. 

Farook, age '49 
S/o Koyarnina, Pochalarn House, 
Androth Island.. 

Abdul Hàssan, age 51 
AbdU. Khajer, Karachetta House, 

44 rom Island.". 

Koya, age 4S 
$/o. Sayed MoIarnrned, Thacheri Moosathada House, 
Androth Island. 

Basheer, age'7 
/oKidaye, Moodampura House, 

Aiidroth 	iid. 

Mi1ainmedHsai age 42 
S'c Ramccd 'zhikakern Pura House, 
Aro 

20 	Jabbai, age 39 
S/o' Naila IKoy Kunnashada House 
And.roth Jsiaid. 

I/hharnrned Ljyaudden, age 33 
S/oSayeed Mhammed,Nee1athupura House 
Andioth Island 

1'ta'bcd, a 	4; 
'o S'cec 	Kunhali House, 

Androth [ia
~hamrned, 

 

Harne'.ae 33' 
/I1lave, Poodamkakkada House 

46 

i IqAil BE '._ 



1~ Sb S iddequ 1uthiyana1akarn House, 
Andioth IslanJ 

25 	Indcen, age 60 
Sb Aharnnied, Kandal ath House, 
Andioth Islard 

26 Mohammed Saleem, age,42 
S/a Sayeed Moharnmed Kunnashada House, 
Andi oth Island 

27 	Gafooi,age4l 
Sb I hangu Koya, Pentamveli House, 

• 	fidroth island.. 

Siçideeque,age43 
Sip Kidav, Modiyothada I-louse, 

• Andi'oth Js1and 

Shanavas; gd 33% 
S/a Kunhi lo'a., Pochalarn House, 
Andioth !slaid. 

30 	Pookunh, age 50n 
Sb Kidave, Aliyathara House, 
AnioJ Isjand 

31 	Kalcel ad39, 
S/a Buhaii, Manakai House 
Andi oth Islançl 

32. 	Iflys;age 36 
S/a Haniza Koya, Altyathara House, 
Andioth Island 

33 Wha *mmedPhsheer, age 39 
S/p Sayced Mohammed, Aliyathara House, 
Andiotji island' 

34. 	111heèlAPjâfi, age 33 

S/9 ,Sayecd Iil, Aliyathara House, 

rr 
I,  * 

Z( 

I 	•.. 

I . 
' 	••;#, 

\ 

BENC 

ci iya Koy, age 46 
- Kadei, Matharapura House, 

iIioth Is1aiid 
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Mbhamned Sàl;eem; age 33 
Sb Koyamma, Kannipura House, 
Andi oth Island 

Shamsuddeeh, age 33 
Sb Abdul Kadei, Belichetta House, 
Androth IsId. 

38 	Kunhiseethi,age 47 
.S/o Aboo Sala, Lavanakkal I-louse, 
Androth, Island..: 

Yacoob, age 45 
S/o Sanddee•r Kjnnashada I-louse, 
Androth Island. 

Abdul Jabbar, age 38 
Sb Sayeed Mohammed, Kannichetta House, 
Androth Island. 

Jmal,age 41 
S(p,,Saye.d, Bukari, Bidumkattu Bilutheth House, 
AIdoI7 Island. 

i ' age9 
Uib fSyec Biikari, Thacheri Biyyada, 
Anfroth Island. 

SajinaBeuii, age 29 
116 Nal 1aloy, Lavanakkal House, 
Androiii Island. 

Shhaiias leegurn, age 28 
DQJulll1 i Ka, Lavanakkal House, o'  
Andoth 1lahd. 

age 32 
Sb: Pop1tii'ibiahrnath Villa, 
A'ndoh Is! 'fdi 

P T, age 33 
I-louse, 

/çthIiand. 

( 	,14' 	I'i,jige4, 

\\ 	)izbpusaf Pandaram House, 
'-' AndiothIsl'ard. 



• 	 . 	 ... •. 	 . 

48. . liassan, age 39 
S/o SayeedBikari, Matharapura 1-louse, 
Andioth lIand 

49 	MjhaivmedSa1eem, age. 38 
S/0 YousaF, I hailath I-louse 
Andi oth IIand 

50 M 	m ohamcd Musthafa, age 36 
S/a Pçokoya,Neganma.a House, 
Androth Island. 

Koya, age 36 
S/,o Attakoya., Mathil I-louse, 
Androth Is!and. 

Kamil,age4 
S/0 \/Iuthu IK.oya, Palathupura I-louse, 
j\ndioth Island. 

53 	Asif,agc3O 
S/c) ScLihl Koya, Lavanald<aI House, 
Andioth kiand 

Skaria, age 
S/.o ivluthukoya, B i lutheth I-louse, 
Androth kiand. 

SIih,àge 37. 
S/.o JKuni1KQ/Aynamada 1-louse, 
Andioth 1,Iand 

56 	Rahmathulla, agc 39 
Sb S idddcquc, Bi lutheth 1-louse, 
Andioth Island 

57 	Mohammed Aslam Nasei, age 40 
S/o Saycd Mohammed, Palliyet I-louse, 
Androtli IsIahd. 

58. Sayecd Mohammed, age 42 
S/c) Kasi iii, Achadapurakattu I-louse 
Androth Island. 

I-louse 
'........... 	

ni.hUsIand. 

• 

S 



:--- 

. 60.  

61. 

62 

Mujeeb Rehman, age 37 
Sb Sayeed Buliari, Karakunnel House 
Androth Island. 

Noufel K, age 33 
Sb Nattaya Koya, Cheriyadarn House 
And thTslaid. 

65 	Ad1 arnad, age 45 
Karakkada House 

• 	Atidroth Island. 

•66. Sharnsu Shumbos, age 34 
Sb cheriyakoya M., Pentarnvilapura House 
Androth Island. 

67. MbbammdA1bdu1 Naser, age 308 
Sb, Jaleel. 	Kottiai.hattu f-louse 
ndiiiIs1ç 

68 	2lohain1 4d I hahulla, age 33 
Nallal House 

And.roh Isid. 

 
Sbo,T.unhisehi, Perumpalli I-louse 
Androth Island. 

Riyas age 
/oShik Koa P.S 7 , Pentambelipura House 

3  "ot.hI.slañd. 
Q• - -. 

' 	
/ 	-. 	'• 

3 	.............. 
Nisara 3 1 
S/I 	.P., Pandathu Lavenakkan House 

- .• 	irevh Island; 

./ 
..J 	

•1 



I 

r 	 2. 

72 	Rahmat, agc 42 
,S/o Pookutty lvi , Math ii House 
Andioth Island 

73 	Mohammed Hassan, age 37 
Sb. Sayeed N'6hamitid-,.Achammada House 
Andi oth Island 

74 	Shamsudeen, iage 32 
S/0 Muthu Koya K , Nellai House 
Androth Isláid. 

75. Mohamrne.d Naseer, age 28 
S/pMuhammed, Pentamvelipura House 
Androth Islnd. 

S 

/ 

/ 

Rau lath Beegum, age 29 
S. /o ThangakOya, Arathupura I-louse 
Androth Iskid. 

Fathahuddeer, age 38 
S/o Kidav UK., Makket House 
An cloth. t I a.iid. 

ad:âi.i)l4une•r, age 32 
Sb Abdul Khadei, Moodampura House 
Andioth Island 

79 Mohammed Mstafa, age 33 
S/Q Ahamrnadiya, Jabalpuia House 
Androth Island. 

80 	Mohammed Jasim, age 47 
S/b KIda\/e L VIK , MaRket House 
Andi oth IsIaid 

81 	N4ohanih1edoosalih, age 40 
Sb Sayeed i\46hammed, Bilutheth House 
Andi oth Island 

Kunhiscethi, ag6 47 
/c Methai apui akatte House 

_Slkdth IsIaid 

Q 	':k 

• 	8-3.i 	a3I14 lKQya,age 42 
/ 	

2V1ammed Makkett F-louse 
Andioth lslan:d;: 



2,1 

84 

Mi 

HE 

88 

90 

ff 

92; 

93 

i - 

,. -:' 	 .\l''' - • 	•'-• 

/ 

1 

•., 

Attakoya, age 49 
Sb Yacoob, Aliyathara House 
Andi'oth Island. 

K)a1eb, ge9 
Sb Sayeed,  C1erikka1 Piiiiyapura House 
Androth Islanc 

1athahWla, age 34 
S/.o Sayeed Mohammed, Palliyett House 
Androth Island. 

Basheer, age 55 
]'hacheri Moosathara 
Androth Island. 

tv1ohanmed Farook, age 33 
S/U NallakOyaç.L., Tharampalli Makket House 
Ahdroth Island. 

AbóQ1ih,ag,e 31 
Sip aik 	Moosakada House 
Aidrqth Is1and 

Salebrn, age i. 
Sbo,Seethi,1Karakunnel House 
Aidrth island. 

Mohammed Kasirn, age 33 
P.C., Pathada House 

Ahd6t1 Isin 
I i 	1 

Chey' 	.;, ge 44 
Van House 

Androu I1ahd. 

Mohmiiiedhissain, age 41 
S/lo Sa'eed Imai1, Kandalath House 
Androth lslãhd. 

abir Khan, age 33 
SJpQyanhrflakoya, "Thattampokkada House" 

doih Island. 

ag 4 
'edilcari, Podamkakkada 1-louse 

fslahd, 



S 96 	Akbai C , age 33 
So Attaoyd 'K Edayakkal House 
AridiOth Isid 

97 	Abdtil Vaha1 age 33 
/o Thangakoya , Kunchali House 

Andioth Island 

98 Mohammed Musthafa, age 42 
Eda'akka1 Hoüs 
Androth lslahd. 

Navas, age 25 
S/0 Hussai n, Th.ahira Manzil 
Ai.dothlslaid. 

hanavas, ag 33 
Sb Shaiafudeen, Mathil House 
Andioth Island 

101 Hassan, age 33 
Sb Seethi M, Lavanakal 1-louse 
And1- th.1land::.I 

102. Moba1fledBaslieeI, age 42 
Sb Yousaf, N&lal House 
idith Island 

103.Shaiiuen,dge 36 
S/al1a Koy Kunnashada House 
Ancj&h Island 

Zaiiiul A6d, age 26 
Sb Kidave K, Palliat House 
Aiidróth I'slarid. 

MuthuKoya,ae39 
Sb 	inhiethi, Makkette 
Andioth Island 

-11ohamiicd Mukhbeel, age 30 
t\DM1/2sjKoyam iiiak oya, Kerakkada House 

o 	jh klap 

t4dg27 

\ \ 	)b loya Kidave M P , Pandathupura House 
th Islard 



108 §hihabudheage27 
S/o Muthu Koya, Pandathupura House 
Andioth Is1aid 

109 Uba;dulla, age 29 
Sb Sathai, Kannipuia House 
Andioth Island 

	

110 	Jalal, age 49 
,/o YousalP , Mooddrnpuia House 
Andioth Island 

Ki•daàge.55.I 
Sb Indeen M, Biriyaminada House 
Andioth Island 

1idavu age 59.. 
S/o.Iijab, Meld<at House 
Andioth Island 

Mohammed S1ahudheen, age 26 
S/o.JKpya' [':P., 'Kandeth I-louse 
/.nd:qth slid. 

Mohamhied Shakeer, age 22 
Sb K6n1iseethi, Makket House 
And4oth I1and 

115 MolaimeA1thaf, age 24 
Sb Jamal, Mayornpokkada House 
Andioth Island 

Abdul Gãfoo.1, age 28 
S/o Nallakoya T ? , Bappathiyoda House 
Androth Island. 

N4ohannedYath•iya Khan, age 23 
Sb Bashei K , Mathil House 
Andioth Island 

j 
Nalla Koya, age 39 

7 ''N S/o Khadel 1  

oth I slanci 

19. Ku Thikoya, age35 
\ 	 hmed, :6nikam House 

	

* 	di oth Island 
7 . 



I 

1 20 Zainul Abid, age 41 
S/a Assainai N P , Kandalath House, 
Andioth Island 

121. Moha ill medag 50 
S/oAbduI K1idei',.Kava1 Chetia 1-louse, 
Andoth Island 

122 AbuNasii,age36 
Sb Siddique, Kunnashada House, 
AndOth:1.1and. 

Mohammed Aboo Salih, age 37 
S/a Musthafa,. Ammelarn House, 
Androt.h Island:. 

Koya,age 37 
S/a Saveed Mohammed, Lavanakkal House, 
Androth Island; 

Mohammed Rafeek C.P., age 38 
S/a Sayeed, çherikkal Puthiyapuram 
jndroth Island. 

 Mo1iih1edRfek, age 40 
Sb 	.U1ça, 3ihutheth House, 
Andioh Island. 

 Mukbce! , 	ge 28 
S/a .N4a5ecd L., Perumpalli House, 
And'dth Island. 

 1ashced Khh, age 33 
S/a Kicv 	A., Biyyadachta House, 
Ai'drqth I sland. 

 4ohjiimedFook age 31 
S/a ?kuL' 5 .Kunne1 House, 
Ai1dolh 1sIaid. 

 tahmihu1.1ah, age 31 
•— :TT— /c) KoyaxnmK.P., Bappathiyoda House, 

-)it11 'ndroth lslaiid. 
• 	•--*\ 

• 	
,•• 

S  
.' 	 i, 

0 

,i.3k. anined Kasim, age 30 
S/\J1a 11 a k ova , Kennashada House, 

Island 
- 

S 



	

( 	 ... 

• 132 Mohammed I azal, age 38 
S/i4 Kidve M P, Kandalath House, 
Andioth Island 

I c 

133 Moharrimed Abi1 dfo& T M , age 38 
- 	 .i t_ 

Sb 	a1a1<oya Tharaip11y Makket House, 
Andiøth Island 

134 Jarnal,age57 
Sb Kidave, Poovadakkattu House, 
Androjh Island; 

Mohammed Saleem,age31 
S/q.Hassan Kunni, Keyiyoda House, 
.Aidi'óth Jslapd. 

1<oy.ammà,ae 47 . 	. 
S/oAbo.o Saleh, Kavalchetta House, I s 

Andoth Island 

137 I1iaathu11a, age 38 
Sb Koyamma, Karachetta House, 
Anàoth Island 

138 AbdulAzeezKhan, age 41 
Sb Mohamnied, Birayammada House, 
Andioth Island 

139..8hamudd1een, age 32 
Sbo Sideeque M P , Pazhayakamkattu House, 
Aidioth Islahd 

I 	 I 

140 Is1je 	age 33 
So yanjdioya, Ammelam House, 
Ardrdth Island 

141 N.1tkoya, ae 50 
S/o Aharned P 0 , Matharapura House, 
Andoth Island 

142 llarnza Koya'age 43 
Sb Iidave B,Aliyathara House, 

0 \Androt1 Island 

	

*( 	4 	haTTnIecfl-1\ss1n, age 28 
jui 

' 	

House, 
ro 

SSA 



• 	
. 

144 Sayeed Jsmaij,age 58 
Sb Adu1Ia P P. Pudarnkakkada House, 

I 

)idioth Islahcl 
I 	 1 %  

145. Amjath Khan, age 28 
Sb Buniyamin', Ammelam House, 
Andioth Island 

Mbiarnhied iqbl, ag18 
S/o Na! lakoy.,.1erurPpally House, 
Androth Island. 

147. PoOkunni,.ge .56 • 
Sbo Yousa11aji .Bappthiyoda House, 
Andioth 1slard 

Im MohamITcd Iasheer, age 38 
!o IKidavc A , Mayampokkada House, 
nd.roth IsIahd. 

149. 	hriakoyà, 	36 
S/c Kunhi.kya P., Thacheri House, 
4nd,roh. Island.. 

150 Nasecmudheei K S P , age 28 
S/q: Abdul :  Khdr T., Karachetta Sarommapura House, 
Andioth Island 

Abd1Kyoon, age 41 
S SyeM fBu1hI1 M , Kunchali House, 
Andioth Island 

Liyabui ahman, age 31  
Sb Kunnikoya M 1-1 , Chekummada House, 
i\ndioth Island 

153 Kunhibi, agc 46 
S/o Kadei,Pe.urnpalli House, 
Andioth Island 

I/ Ko'mikoya, Kolikkattu Naduvilkarn House, 
çidio11i 1Ilar\d 

Aiiyathara 1-louse, 

/ 	 - 

I 	/ 

I 	/ 

I:  

. 
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156 Scethi,age60 
Sb 	Assairai,Pachana! House, 
Andioth Islanç3 

157 Sadakkathulla, age 34 
Sb 	Buhat 1 V K, Chettapokade House, 
Andioth Island 

158 Bashcei,agc40 	, 
S/a Sayecd K , iunrihashada House, 
Andioth Island 

159 Mohammed Kuiaishi, age 25 
S/o Sayced Mohammed, Karakunne! House, 
Andioth Island 

160 Siiaj,age47 
S/oKidveK.., Kunnump.ura House, 
Androth Island.: 

161. Moha.nmed Raage 31 
/O:+Iaza Koyà. K., Pathummapura House, 

Andioth Island 

162 ZainUl Ad, ae 26 
Soà11akoya 1K C ,Palliyat House, 
And 	tl Island 

163 Abdu! Jabbai, age 35 
S/a Kunni Seethi, Makkett House, 
Andioth Island 

164 ajeed Mohammed, age 54 
S/a Kidavu, PooXadakkattu  House, 
Andioth Island 

165 a7 Attabi, 	ge 
Thacheri House, 

Andoh 8100 
............ 

Ba11cs 
.;:.; 

ae3 
31, 

/ 	 oip oyanmakoya P 	Thacheri House, , 
). 	7 	 ... 

S ..  

I: 	.: 	li 
\ /• 	1/.Ypkoob, ag4Q. 

S//a Kidavu K, Anme1am House, 
\Nf4BEc /Andioth Island 
'TTl11>7 	. 



1 68. Mohammed Rafee, age 42 
	

. 

S/ o  Koyanmakya; Mayampokkada 1-louse, 
i\ndroth island. 

MuHakoya, age 47 
S/b. Mlajeed K Lavaia1çkal House, 
AndroLh 11ar1d.' 

Pookunhi,ag 46 
Sb Kidave P., Amnlani House, 
Andoth Island. 

Mohammed Kasirn, age 46 
S/o Yousaf, Bâppathiyoda House, 
Androth Island. 

Kadeeja, age., I 
D/o (idaye 1,', Thacheri 1-louse, 
Androth Is1bd. 

Mul1a,, age5 
Dbo lida'ëB. Palathupura House, 
Androih '112!thd. 

174 ManiooiAli /yeed P P ,age 25 
S/o,M ..P.lthp11ah, Pu.ràthikkatt Puthiyapuram, 
Alldi'.Offi 1s1ad. 

175, All A1bai'K.;ae25 
Sb ,Chcriyakoya, Kannathimada, 
Alidroth Island. 

176. 	dlajnièdalecm, age 33 
Sb Shiik'py, Kunhali House, 
Aiotb Islàid 

(By Ac :ó t ktk.BGangesh).Tr. 

/ . 	 Versus 

1. 	TAdminisrLtor 
Adi'lifflistratibn OTthe UT of Lakshadweep 
Kavarai.hi 682 555 

. 	
Departmett otj4griculture 

pDM,,ToLLakhaU\eP, Kavarathi 682 555 
Director.ll  

:

to ô1Panthats 

Z3ENC\k 

Applicants 



3 

Depaitient of Ianchayats 
drni strati on 'f the UT of Lakshadweep 

Jvaiâb 682 
 

55 
............ 

r 

4 	 Panchayat 
roth, li 	epreseiited by its 

Executive Officer 

(By Ath'ocate Mi S Radhakrishnan) 

17. 	OA3i2I20i. H 

	

. 	Jailer, age 3. H 
S/.o Babuj.an Panethechetta House 
Amini island, 

2 	Faiooqueage'33 
Sic Khade, Kulandarn House 

4. minilsland 
LI 

3 	Abcul1a K oya, age 50 
S/6 Atthkoya, Malika House 

iini .lahd. 

4 	Nallakoya, age 40 
Sb Abdulla Koya, Puthoya Kanniyam House 
Aniini Tsand 

5 	A j  Mcli a4mnied, age 47 
Sb 	oharihid, Kombam House 
Amini tlan1 	

I 

6 	Shaiafudheen, age 36 
/,o Kidave, Kotechetta House 

Anini sland 

7. 	JbbrP.0 age 36 
Sb Chi'i':a Ko)ia, Purakkachetta House 
Amini Island 

8 	Yousaf age 36 
$Io I 	ey3eliyachadachatta House 
Anhi.1:1fld.. 

I L 

I 

Muthpyage 33 

	

VTT 	,o Sayeed Siheikoya, Mampui am I-louse 
;l rf\ Island 

te!Mr T B Gangesh) 

BE 	 I 

TTzi 

Respondents 

Applicants 
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3Co 

Vei sus 

1 he Administiatoi 
Administi anon of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	Ducctoi pfPanchayats 
Dcpaitrnent of Panchayats 
Adminitiation of the UT of Lakshadweep 
1,','avaiathi-682555. 

District Panhaat 
Amini represented by its 
Executive Officer. 

\'iI!agc. (Iw .eep) Panchayat. 
Amini Island represented by its 
Executive Officer. 	 Respondents 

(By Avpcate:MrS.Radhakrishnan/M/s Sheriff Associates) 

18 	OA 303/2013 

Aboobakci P , age 41 
/QY:tWb 1 lcU1!1iPa 11 arfl House 

Kavarathi Island;. 

2. 	MuhafaB.I.,;45 
/o Sayced, Bakakada House 

Ka'varaf'hi JsIàni:.. 

3 	Moharic'd Shafi M , age 34 
Sb HamzatH1 M, Malika House 
Ka'ai at1iiis1ihd 

4 	Abdul Na7ei R, age 43 
S/a Chciiyakoya K, Aynipwa House 
l<avaiathi Island 

5 
	

Yacoob K.P.. age 41 
S/6 IKidave 	IKuttipapepura House 
Kavararhi 1slnd. 

IU 

	 K, ag3l 

. 



37 

	

. 7. 	Mujeeb Rehman U.P., age 34 
S/.o AIko:C :.K. Uthampokakada House 

ij 

	

8 	 e43 
Sb Ukl<as, Va,dakki1aira House 
Kaviathi Island 

Mujeeb Rehrnan B, age 30 
Sb "1'hangakoa, Bire<a1 1-louse 
Kavarathi Island. 

Sajitha P., age 3. 
1)/p Ali Aräd.arn, Poovinoda House 
Kav'cirathi. Island. 

	

11 	8asheei P I , age 44 
S/0 Mohammed Pallipura, Puthiya 111am House 
Kavatathi Island 

	

12 	Abdul kafeek K, age 44 
S/o. Ah med Kat1 mmada, Kadapurathaba I-louse 
Kavarathi Island 

	

13 
	

Sleeii A.P.,a 	34 
S/o. Mohammed .C.P., Athampapepura House 
Kivarathi Isftind. 

Mbhrnmed IWssih P.A., age 29 
Sb Khahdl-Iajt K P , Puthiya Alikom 1-louse 
Kavärathi 

	

15. 	SlajhanT'K, 	35 
Sb !Janiza fhu'inikad House 
KavarathL.1s14r. 

Anwar A.F., age 39 
Sb Mutlu Ayñpura 
T<a\'arahi 11aid. 

	

17 
	

BahecrS, ai5 
Sb 11m?thAT  1; ., Safiyabiyoda 

7ya 1 a,tii. fs1aid, 

Me! ii lam 
7 
	

'*rh tI si anJ: 
* / 



20 

21. 

22 

23, 

24 

25 

26. 

1i 

28 

• 	 : 

38 

1-Iarnzath, age 127 
Sb Iman 1-ji, Aynepuia 
1aviih,i 1Iand 

Mujeeb Rehman, ag38 
Sb I-Iarnzath A I , Safiyabiyoda 
Kavatathi Island 

Manikfan K.P.,'age 3Q.; 
S/o Abdulla A, Kuttitappura 
Agatti 1Iand. • 

I - Iidayathulla SJVL, age ; 36 
S/oHamzath .B,1<., Subaida Manzil 
Kavaiathi Island 

Ansat PP,ag31 
Sb Cheiiya Koya K P , Pakichipuia 
Kàvara'thil rs!ahd. 

Suliman K.Th,age 38 
S/n iKidave .U,P., Kuttipappepura 
jKa\'aiathi Island 

Yacoob C P , age 40 
S/o Yousuf P , Puleenakeel House 

imUnP , age 34 
Sb ZakaJJah?  Kochipura House 
Kavatathi IsIind 

Salcem V ac 39 
Sb I 1amzdth \f&oda House 
kavAi athi Island 

Auakoya B , age 41 
$bo Aboohacki M 1, Bit ekal I-louse 
Ka'aiathi Island 

rel 
ivedu House 

;h 

nrn 	iuba1 K K , age 31 
is P V mi 	, 'Kunnarnkalarn House 
athi Island 

. 

ri 



• 31 	Ashik Ali C P 	30 
S/a Au K , Chdipapada House 
Kavaiathi Island 

.......... 
32 Mohammed R Pafi , age 38 

S/a 	iya Chei 	Koya Pallicham, Pulipinnakad House 
Kavat ath i Island 

33 	Pookoya P p , age 48 
S/o Babujan M , Puthiyapura House 
Kiltan Is.lahd. . .., 

HussainaliK.P:, age 33.. 
S/o WI uhammed C., Kuttithayapura I-louse 
Kavarathi Island. 

Sulaiman M.,age 37 
S/o 1-lanzath VL, Maidanoda House 
Kavaratl)i Islançi. 

36 	Kaja I lussain C , age 37 
S/p. Ahamned Khari, T.P., Chungam House 
Kvaräthi Islanl. 

37 	ujebhrnan T K , age 38 
S/a ['hinlikad I-louse 
Kavaiathi Island 

38. MohàninedShfi K.P., age 32 
S/oSayed Pbo; Kakachiyapura I-louse 
Kavaiathi Island 

39 	Mohammed Rail B , age 33 
S/o Atiakidave F P, Beeianthoda House 
Kavaiathi Island 

40 	Raiek,age32 
Sb I\1uthu PUleenkeel House 
Favaiathi Islar1d 

41 	UmmerK 1 ,ige 37 
—/o Udáifa C 

J)J Thekila 111am 
lslapd 

* 	 'Mohammed Rafeek, age 37 
/Attai 1< p ,!Pokaiachiyapura I-louse 

viathi Island 
1] 



- 41• 	 - 

I 	I 

( 	 I 

43 Mohammed Bage 31 
SbKidaveKI , Baiaiaioda House 
Ka\'ai ailii Islpd 

44 	Ja]e.eI P , age 43 
Sb AUdI Veioda, Pobvammada 1-louse 
Ka\'alalhl Island 

45 	Delhath, ae33 
Sb Mohammed 1 , Amanathakepuia House 
Kviathi Island. 

46. 	Sharafudheèi, age 24 
SIo,Ali A., Poovi.noda House 
Kaar.athi Isl4 	. 	 Applicants 

(By Ad\ocate: Mi'.lI3.Gangeh) 

Veisus 

I he AdmpisUâtoi 
Admuiiu auon of the UT of Lakshadweep 
Kavaiathi- 682 555 

2 	Dcpiitmeit fgiicultuie 
U I pf Lakshdwcep 
Kavaiathi-68 555 iepiesented by 
its Dii ectoi 

3 	Diwctoi 01 Paichayats 
Dcpai tmeni. hi Panchayats 
Adm i nisu auOn' of the UT of Lakshadweep, 
Kavaiathi-682 555 

4 	I21suict Pachayat 
Ka\a1ath1 ic1iesehted by its 
Lxccutive Officei 

5 	Village (Dwccp) Panchayat 
Kd\Iaiathi island iepiesented by its 
1 \ecul.Ive )ffiker. 	 Respondents 

(By Ack'ocate Mi S Radhaki ishnan) 

/ 

I er-age'AW',  
'S 	 House 

I y 	
I Ali I 



K.K.Razak,age27 
S. /o ,  Khadel:k9ya, Kunniyatamkakkada House 
Amini I s l an d.: 

P.Ashraf, age 3' 
S/ô Ahárned, Pallam House 
/kmini Iskrid.E 

K.C.Mbosa, age 44 
Sb ..Attkoy; Keelachery House 
AmIni Island. 

8, 	B.Kasmikoya age 42 
S/o.Che nyakoya, Balapp House 
Ainini J.slai'd. 

9 	C AtaJoya, age 41 
Sb I Iarsakoya, Chnmthabel!i House 
Athirii Islaiid. 

laheem M, age 33 
Sb Abdu !lakdya, Madam House 
Aniiii Ilahd. 

Poolunhi 	S  
Sb 'i'.C.Yousaf, Noormahal House 
Amini lland: 	 Applicants 

(By Acoc: 	r...B.Gangesh) 

Veisus 

ao 
A4iI -tili s1.aUon of the UT of Lakshadweep 

J1àrathi-682 555. 

- 



I- 	 4r 

2 	Dii ectot of 	nchayats 
Dcpaitmcni. çf Panchayats 
Admi nis1Lratlon of the UT of Lakshadweep, 
Kavaiathi-682 555 

3 	Diicctoi of Lducdtlon 
Diicctoi ate of Fducatiori 
Administi atlon  of the UT of Lakshadweep 
Kavaiathi-682 555 

4. 	\/illagë (Dwp) Paiehat 
Amini island) represented by its 
ExecutiVeOfficer. 

(By Advocate Mi S Radhakushnan) 

20 	OANo 325/2013 

I. 	Mhanmed Abdul Razak 
Sid. U.i.Nall)aKoya 
Attaladal-iouse 
Andiôtt Island 

2. 	K:. .Mooa 
Kandilam 1 louse 
ladinthlI'iaid: 

3 	1 Iamz LKoya B 
S/O Abdul Kadei 
13n iyammada I louse 
Aiidit Islád:H 

(By Advocate W. K 13 Gangesh) 

I 	I hç Administiatoi, 
Adm misti ation of the Union Tet i itoi y 
91 Lalhd\ eep Kavaiathi - 682 555 

2 	The diiectoi (e'i vices) 
dinimsti atin of the Union Tei i itoi y 

etal lat), 

( 	\itmcnt of Envioi nrnent of Forests  
Ter1itiyof Lakshadweep, 

4yiiathi —682 555 
) 

S 

Re spoii dents 

A p! i can ts 

Re s p0 n dents 



Jeiàngecr A.P.,age 32 
S/o 1-lameed,Aliapura 
Kavarathi Island. 

.hajaan 13., g 
S/so Kidave, 1adayi 
Kavaahi Island. 

(By /\ck'odte: Mr.K.B.Gaiigesh) 

Versus 

The AdrninisUator 
Adiinistxation of the UT of Lakshadweep 
Ka'arathi-682 555. 

Iréor of Pa nhayats 
epartyiient of Panchayats 
1ittraiiàn f the UT of Lakshadweep, 

Ja\4thj  
: 

3 	Dcjui 	it of Science & Technology 
Union ierntory of Lakshadweep 

• 	 Kavarathi-682 555 
represented by. its Director ..'.. 

(I)wcep) Panchayat 

7 	\irathi island represented by its 

./ 	I ixcdutive Officer. 

.... .iByAd\'c/catc; Mr.S.R:adhakrishnan) 
..... 	. 	/5 	 • 

:> .................... 

A p i lie a ii t S 

Re s p0 n dents 



-- 

22. 0A32712013 

larook, age 40 
Sb Kunhko5i, Pulippinakkad, 
KavaratiTli IsInd.. 

Ummer [aiôk age 3 
S/b \/ :P.Kasn, iKartholalura, 
Kavaiathi Iland. 

(B),  Advocate: f\4r. K.B.Gangesh) 

Applicants 

. 

V ei's us 

The Administrator 
Admi istration of the UT of Lakshadweep 
lKavarathi-682 555. 

2 	Dii cctoi Of Panchayats 
Dcpai tmcpt of Panchayats 
Adminiu at ion of the U1 of Lakshadweep, 
Kavaiathi-82 555 

3 	:Doparthient ofnvironment & Forests 
Union lerritoi ; ' of Lakshadweep 
Kavarath i-682 555 

4. 	\/ilftigc (Dweep) Panchayat 
Kavarathi Island represented by its 
1xecuiive OfiTher. 

(By Ad\ocae: Mi.S,adhakrishnan) 

23. dA32S/2OJ3 

Sftfti CJ age 34 
Sb 	m Mohaoo -Iaji, Chendipura, 
lavarathi. 

2. 	Sainul HamcedP.P,, age 39 
S/o Attai K.., Pokara Chepura 1-louse, 
Kavarathi 

3v1ohaim+ied K P., age 35 
(arutholapua 1-louse, 

1: 

	

/ 	 'dij 	P., age 4 1 
S/ 	11a1ed, Pallam House, 

	

\ 1 
	

/ 

\'.• 	t3EtJC 	/' 

Respondents 



Kavai athi 

5 	1 b v 	: ge 34 
/or'ihood i, 	Pap3adam House, 

iavaadii 

(B),  Advocate Mi 1K 13 Gangesh) 

Versus 

h 	The AcImiiistrator 
• . 	Administration bf the UT of Lakshadweep 

Kavarathi-682 5.55. 

2. 	D.ireátor of I?anchayats 
•eparu1ieht ; .of Panchayats 
Administiation of the UT of Lakshadweep, 
Kavaathi-682 55 

3 	Dii,ct6 olFducation 
:rii'eoia 	ôf'.ducation, 
AdministratiOn of the Union Territory 
d [ Lakshadweej,Kavarathi-682 555 

4. 	\/illage(D.'ee) Panchayat 
IKavarathi Island represented by its 
Exectti'eOflicer. 

(By Adv'ate Mi SRadhaki ishnan) 

24 	0A329/20L3, 

'lhahua Beeum M M , age 38, 
\?Io Raum Rizced, Madeena Manzil, Kiltan 

upei vi soi, C9ii Twisting Centi e Ki Itan 
Disu ict Panchayat, Kiltan 

2. . 	Sh a h u.lyf.I aI dP . K., age 50, 
/o ayed KO'ya  P S , l hottathakkaia 

)toi c lKecpei Cum Clei 1< 
C oil Iwisting enhie Kiltan 
)istiici Panchayat, Kiltan 

3 	 age 33, 

e Ki itan 

) ( 
	

it1iran)iaYat Kiltan 

Applicants 

Resp on ci en ts 

Applicants. 



(By Advoatc Mi I? \/ Mohanan) 

Veisus 

I 	h I 	Adminisuatoi 
i\dministi ation of the UI oF Lakshadwcep 
Kavaiathi-682 555 

I 

2 	Dnectoi ofPncha)'ats 
Depai trnent f Panchayats 
i\dministiation of the U! of Lakshadweep, 
:lK a\, ai.a tllj  682 355. 

. 

3 	The Chief Executive Of 
District Panéhayat Unit 
K I tan. U nion Territory 
oF Lakshadweep-682 557 

(13)' A(vocate: Mr.S.Radhakrishnan) 

25. OA31/2013 

I lussainK C age 34 
Sb Sayecd IViohainmad A M 
Kauiyamchaua (House), Agatti Island 
UUofLaksh.dv'eep. 
Working as.çaa1 labourer in the Department of 
Science & Fcchnology, Agatli, Lakshadweep 

2 	I lydei P 
S/u Syeed 	ih.ri 1-laji U. 
Pokkciihappad (I louse), Agatti Island 
U I oil alshadwecp 
Woi king as casual labow ci in the Dcpai iment of 
Sc ic 	& icchnology, Agatti, Lakshadwecp 

3 	Au AkbaiK 	age 39 
- 

 

S16 , b I iamia (I-i 
Kunnabiyqda I Ibuse, Chetlat Island 

~ of I akshadv'eep 
~x, ;~oiking a csdal labouiei in the Depaitment of 
Scince&Thio1dgy,Agatti, Lakshadweep. 

Nazmal Bai kcith JK. , age 27 
o Seedikoya 

Chetlat Island 

mg as casuai, ab 6` ur&r in the Depaitment of 

•'; : 

r, 	................. 

Res p0 n dents 



Applicants 

(By A.  L A 	 1 	C 	P \ A 	I FN1 aiw, 	i. .x. ivi.i.iaiy 1,1.IaIIi1) 

1 . 	The. Adninistiâtor 
LiT of Lakshdv'eep, Kavarathi-682 555. 

2. 	Chairperson 
Village (.Dwep) Panchayat, Agatti-682 557 

• 	3. 	Chairperson 

	

• 	. . 	'illage (Dweej3) Panchayath, Chetlat Island-682 554. 

• 	4. 	The Junior4  Scientific Officer 

	

• 	 Deartmeit ,f;Science & Technology, 
Chetlat-682 554 

5. 	The JuniorSciitific Officer 
•bepa.ft iT1en,t pf.Spience & Technology 

• 	 Agatti-682 557. 

• 	• 	6. 	Director ofachayath 
• 	• 	I3epartrnent of Panchayath 

Kayarathi-6,82 555. 

By Ad\'ocate: Mr.S.kadhkrishnan for RI,4,5 & 6) 

26 	OA 33'32O13 

I. 	SP T-ris 
Sb I.6yakunhi 
Saiianivapura,'Kiltan 

• 	 Ukshàdweep,' 

2. 	k.Azhar, 	. ' H 
• . 	• 	Syd Buhari 

kiyáthivo'di, Kiltan 

AAhand 
/ 

iii+iapuia, Ki'1tan 
/ 	1 

	

• 	' 	(dbáé: I4'Hariraj) 

	

\ : 	------' 	A •'. 
Versus 

Res poii dents 

Applicants 



	

, 	

- 

Adnipsttatb 
UnioñTei I itty of Lalshadweep 
Kavaiatti 

2 	Dncctoi ofPanchayats 
Union 1 cii itoiy of Lakshadweep 
Kavai atti 

3 	Sub Divisional Officer 
Kiltan island, Union Territoiy of Lakshadweep 

4. 	Director, 
Seiyicps, 	. 
Ui of Lak.shadwecp, Ka'vaiatti 	 Respondents 

(By Advot:Mr.S:lfldhakriShITafl) 

27. 0A412013 

Kassim A 
$/o.A'nakoya PP 
A liàtharä, i'louse, Andrott 

2. 	JalaluddinN 
/o Atkoya N P 

Ncnguiimd House, Andiott 

3 	Mohammed 1-lassan C E 
S/oKi.ibhikoya'SYP 
tdaykkal • Hjpuse, Andrott 

Mohammed aafeek C.K 

SioY.oya .KC 
Cheriy. Kakkanal House, Andrott 

M6hi1iT'icdK4rbaluddin M.K 
S/.o, Shihabud,d in Po:okoya Thangal 
Mavanakkada I-louse, Andi Ott 

 Mhirnd'Basheei C 
Sb Po0koya 1  
I 	 1. cil I louse, Andi Ott 

........ 	... '.,. .... 
1-Jassan A 

/p'4\Jallayakoya Ii K 
, 	c , 	\7i 	I louse, Andion 

H 



H 
8 	N4uihidaI3et..gumCN 

D/o 1 ate Shainsuddin Thangal 
Chemayath I'a1akath, Andiolt 

(By Advocate Mi jK Gangesh) 

Vei sus 

I 	I he Adininisti itol 
Admimsii ation of the Union Teii itol y 
of 	 682 555 

2. 	Di iector ofPachayats 
• 	Depai:tmen.t OF.Pa.nc.hayats 

Administiation of the Union Ten itoiy 
of Lakshadweep, Kavaiatti - 682 555 

• 	3.)cpaitiert of E1ectniciy 
Union I'er.riQr' of Lakshadweep 
K'civarathi-- 682555 

Applicants 

4. 	\l.,i I I age (1cep)Panchyat 
Andiott 1sIar)c iepiesented by its 
Lxccutivc Of1cei - 682 552 

(By Advocate Mi S Radhakiishnan) 

28 	Oi\ 345/2013 

I. 	A'shOmna 
1.)/o Hamsà, Fltachetta House, Agathi 

2 	BceIathumma1 \J 

l)/o Kasmi lKoya; Puthanvced House, Agathi 

3 	KadecjaP K 
D/o Koya I 1asan, Punakad House, Agathi 

4. Abciul MuthahfMK 
S/o Attakoya, Mayarnkakada House, Agathi 

5 

	

	Abdul Shukdoi 
S/o I ate Usäf 
Melai.I lam House, Agathi 

............... 

7 	671 bJyathuIla M. K 
'koobacker Koya V K 

. / 	 i-louse, Agathi 

7 	Iy1a'ho'oi 1 
_ 	 I 

• 	. 	•• 

R es po ii dents 



60 

S/o.Kasmi Koy 	C.P 
POQvifloda Hods, Agahi 

 U nm er M C 

MaidiCh't.i HoLs,athi 

 MaviyaK 	
: 

S/o. 1 m ëd! 

Kunnathalam I louse, Agathi 

 NazeuiK 
S/o.K idave 
K.unnikathiyapada I-louse, Agathi 

 Showkathah M 
S:/o.UmmcrB  
Mal<ayachodal:Iouse, Agathi 

 Say.d. Mhaned 1< 
S/o.Pookoa B, 
JKepatt Flouse,Agathi 

 aserP 
S/q.MuthaIif K 

ada House, Agathi 

 AboolackcrN.M 
S/o,/ddu,Rahman F 
ia  .-Cc*Sa.N4inzi1, Agathi 

 *bdu1S1im'.T,P 
S7tChpria;Koya C.P IT 	

11 fam, Agathi 

 Afk1dYKK., 

S/b;N4phammd1 Koya 
JKakkada 1-106se, Agathi 

 Azhar C 
S/p.,Mphammd Koya T.P 
(hallakJKad l-luse, Agathi 

Aboobackèr k 

se, A gath i 

9. )4dV
, 

 
ltai}n ad HaJ i K 



vi. 

20. 

21 

22. 

1 .;..:. 

Kvlallriodd iji 106se, Agath 

$ed Mohciiirpcd 
Abdulla P 

V1ai iyai.hoda 14 	Agathi 

N4uhanimcd Koya B 
Sb Koya 
13iyathabioda -1ouse, Agathi 

Naleesa M.K. 
Dbo.AbduhlaKoya I 
Mobthamkakkacth 1-louse, Agathi 

Koya.:P 
Sb Kunhikoya 
Pondinoda I loise Agathi 

Kasmiko\'d K I 
SO..Ab7b.aCk;IS 0Ya 
IKaaalióda Puthiya 111am, Agathi 

Aboobacker 
sip.. liMha: med 
lJppathoda 140use, Agathi 

Badaiudhecn V 
Sb Koyassn 

Agathi 

L 
KanUu1!n1cl t 

 

P . 
 

D/c1 vlohrnmedS 
13ap[hiyoda house, Agathi 

1idhi M.! : 

Mai i iyam Se\'ivoda 1-louse, Agathi 

IdIT6.r A P 
Sb Sayed 13uhai 'I P 

Jlydpappadd 17Iouc, Agathi 

iibenM P 
rtv'P 
uiamHoiSe Agathi 

7;Z' s Mt4 3 T\ 

Ud r 

H 
Ththukoya K 
yapappada I louse, Agathi 

23 

24 

25 

26 

27. 

28 

29 

30. 



S 

Nascer 'I'.P 
Sio.Muthal1f 
ihk.ku. Jiriiyi I 11am, Agathi 

Ubaid U 
S41-1amza U 
Ummnerodaçhetta House, Agath i 

	

37 	ycd Mohammed K T 
S/O.AbooSaIa1 
lKalcinth ithiyoda I louse, Agathi 

	

H. 	t\/laha Wood P P 
Sb ayed Mohammed 
Puffiiyapandai am 1 louse, Agai.hi 

AhdiiIa 1, 
S /0 1 athahuIla 
Biyasl5abi:.oda House, Agathi 

I Ijardmma 1.P 
DIo:Abdijl kadcrkoya P.0 
l'ck.kuliI iyai I lani, Agathi 

isecr1.K 
t)/b:lKhal Id 

1. 
l-1buse, Agathi 

ti'f B 
/o.ayed AliK 

1- ouse, Agathi 

43,  

'7  C \&\Ummer 

	

OV 	
lathôdi House, Agathi 

/j 



/ 5-3 

44 Roshna 
D/o Sayed Abdul Ranman 
V hachet i y I louse, Agathi 

45 Sakkaiiya P0 
Sb 	I Iam7a K P.  
Puthiya Pui a I louse, AgalIm 

46 Chei iyakoya K 
Sb 	late AttakOya 
Koodami-louse, Agathi 

 Sho\'káthali 
S/p., 1aie Attakoya 
Sailaniy.oda 1-louse, Agathi 

 isamudhcén; V.1K 
S!o.11amza C;K (Lake) 
Vadak Keëla 	ilai-n, Agithi 

49 Cheiiya 	oya A K K 
/o Koya P 	 I 

A1iaKunn I mmada 1-louse 
Agaihi 

50 jvlohammed Au I C P 
/o Kasmi 1(o)/a A 

Chchalakapcda I louse, Agathi 

51 Saved Mohammed 1K 
S/b. Yousal A 1  
Iinnumpii am House Agathi 

(By Açvocate Mi 1< 13 Gangcsh) 

\'eisus 
I It 	

)I 

l; filZz \dministiaioi 
Adipinisu alion of the Union Tei i itoiy 
oil akshadwep, IKavaiatti —682 555 

2 Dcpaiment ofAgiicultwe 
Union ['cii itoly of Lakshadweep, Kavai athi 
R 	 s Diiectoi —682 555 cpiescnted by it 

vc oipieh iyats 

/ 	 tmct of Panchayats 

'7 	\idjinictiâtion of the Union Teiiitoiy 
t 	 Lashcdwecp, Kavaiatti - 682 555 

rr' 

Applicants 



• 

4. Village (Q'vePanchayat 
Agathi Island 	bresented by its 
Exécui' 	'Offldéi - '682554 

oce Mr 	Idhaknshnan) (By Adv 	at 

29. OA 346/2013 

 Ummer Farook Shall 
S/o.Aboosala 
Malikakal House, Arninii 

 P.A Sayedali 
S/o.l lamzakdya 

uthiya Asharbda Ilouse, Amini 

 Rahmajh [3,airi 
1)1.0 Ahamëd, 	H 	Malikakal House, Amini 

 Ahamedkoya 
S/o,Koyakidavu, Surambi House, Arnini 

 Vl.iyahi I.0 
1)Io.A'nthuk6ya, Palliyachena House, Arnini 

 l3ôebi M.I 
t'1al I ipura I-louse, Kavaratti 

 

Ka'araui 

Respondents 

Applicants 

(By Advocate Mi K B (iangesh) 

;.Versus 

Adi i ni rathr 
i\dminiration oF the Union Territory 
fLadweep Kivaratti —682 555 

NT  anchaats 
s , 	 iient:of Pa.qchayats 

• 
Union Territory 

]I  eep ,Kavaratti - 682 555 
•\J /,;/ 

* / 

adw 



• 	 --.----------.---.--- ... -- 

I 	It jh 

I 	•• 	. 	! jf! P ;' 	• 	• •- 

U '1 
j 	I 	 Ii 

3 
adweep 
Director of Education - 682 555 

. 	44 

4 	7i!1age (DWee) Panchayat 
Arnini 1s1nd ipresented by its 
£xcutive Officer - 682 553 

5 	Village (Dweep) Panchayat 
Kavaiatti Ls!and repiesented by its 
Executiye Otficei - 682 555 

(By Advocte Mr 4 S k4dhakrlshnan) 

30 	0 1  '347/2o1 
I 

uharabi P. 
DIo Kunhikunhi 
Pll.ichm. Iluse, Kavaratti Island 

2. 	Mahärnoor M.P. 
[),o I-lamzath' 
Molakepura House, Kavaratti Island 

I ,......... 
3 1-01 

))bic 
1, a,1  Kavaratti, Island 

' I t 	 I 	II 

4 	KminaPV 
DI Mnaf 
Puthi y'aveed, Kavaratti Island 

5 	SaiomrnaKP 
l)o lbiahrnk'ut' 
kee I ak och i ciii yapurarn 
IKavarattiJslaid 

I 	
I 

6 	 I  
p/oSbaii 11  

•(t 	 •4} 

tti Island 

7 	BbiA, 

çNIS T 1 tvappada House, Kavaratti Island 

8.3eebiiynepuia. 
Ll 

( 	
i 	I o Abdurahiman 

*YnePui a I louse, Kavaratti Island 

Respondents 



If f 	 J 

0 	 .;f 

4 	t 	 ( 

(fI 	4 

9 	Rahmath eti B 
I2i/c A1i 
Ihya1i HusejKavarai Island 

10 	SadihathVM I  
[)/o Valiya Abdirahiman 
\/adakkumeladladam, Kavaratti Island 

11 	Rhiyambe I P 
DYo Aharnrnçd K. P 
TFottàthiapu i a, Kavaratti Island 

,I 	 I 

12. 	Beéfiathumrna  B 
D/o Aboobackei 
I3eeiamth6da, Kavaiatti island 

13 	Rahrnath Bcegum P p 
[)/o,Attal K.P. 
Pochaiachepuia, Kavaratti Island 

14 	f/Iaijanath 
[)(o Muthu Aynapuia 
Kuthippappepuia Kavaiatti Island 

fi 	
I 

(By Advo 	I4i K F Gangesh) 
I I 	 I  

J 	I  

\eisus 

' he Administrator 
Admimsti atipn of the Union Territory 
of L akshadweep, Kavaratti - 682 555 

2 	Diiccloi Scivides) 
Administi ati1on of the Union Territoi y 
of I akshadw¼dep  (Secretariat) 
KaV4I .t'ti/- 6 	555 

oijh4f4.; 	:.0 . 

3 	Didtoi 6fIickisti1s 

Uni 	I en iti y' of Lakhadweep 
- 	' 	Kavaiathi repiesented by the 

' Di" ettbr of Industiies 

(Bydvccate Mi S Radhaknishnan) 

I 

Appi i ca tits 

Respondents 



3. 	Aiiwar Hussa:iñ 
I)/o.Essa 
Kottapura I-lOuse, Arnihi, 

4 	Sajitha Beegüm 
KQya 

13e1i House, Arnini 

i1ai-06dathbi 

M 
DIoShaikoya 

onakkallachetta House, Amini 

Hssaiñat 
S/o.Mohamnlecl 
A1irnmechett House, Arnini 

I.Cr 

L9 
Ku!vadachetta House, Arnini 

(ByAdOLefe: 	dangesh) 

Versus 

I. 	The Adminstrator 
Adrninistration of the Union Territory 
of Iàkhawep, Kavaratti - 682 555 

2 	Diiectoi of Panchayats 
I?päimeiu pfPanchayats 
AdminitiatioP of the Union Territory 
dLFiailvycep 

62 555 

fEaucation 

'7 	 Territory of Lakshadweep 
aathi represented by 

)ecJor of1'dtcation T 682 555 

'i..j .• ./ ' / 

tr 

App! icants 



.• 
fl 

VVIII (pw1cyat 
Arairn Isla jbntd by its 

Of1çe - 682 5 54 

(By Advoèaté Mr SRadnakrihr1an) 

I 	
Il 

	

32 	0i¼ 350/2013 	
1 

Mohammed }iassan 
Sb Abdu Kadr 
MohaRwakkad House, Andrott 

2 	Abdul Hassai 	I 
Sb Attakoya' 
Kathatt Housq, Andrott 

3 	Sayed Mohamiiied 
1/0AboosaIa:.. 
:Kar.chettä Hose., Andrott 

	

4. 	MohamrnedHussaii 
.Sbo..Moha.mmd 
Iappathiyoda House, Andrott 

	

5 	ijuddeen 
SI6oya1ntha Ioya 

Ioue, Andott 

(By AyQctMT( B Gangsh) 

Veisus 

	

1 	he Adminiçator 
Administration of the Union Territory 
ol Lakshaw1eep, Kavatatti - 682 555 

	

2 	birector of Ianchayats 
epahient, of Panchayats 

Union Territory 

4avee 
555 

I 	 1 

	

3 	 .... 

. 

Respondents 

App! icants 

	

- 	
W.rr1 

If 

/ 
; 

- 	 ••'. 	

-1 	 j-, 

Kavaratti eptened by its Chief Executive Officer-682 555 

ii1age (Dwêep) Pãnchayat 
-4ndott Island epresented by its 

kêciitive Qffic1er - 682 554 	 Re pondents 

cae: M.rS,1adhaki;shnan) 

.-., 	.....,.. 	ii.. 



1 

33 	0A351/2013 

Mohammed Hussaiq 
S/Q Indheen K C 
Biluth House, Andr9lt th e  

 SaIah.udhee 
Sb 

un 
Muhukoya 

Kthathalarn1-louse, Andrott 

Flássa 	.: 
S/o.Attakoy..j1' 
Kunjanattiche.ttä., Andrott 

Yousaf 
Sio..Pookoya 
Puthiya Eddyákkal House, Amini. 	 S 	Applicants 

(By Advocate Mr K B Gangesh) 

Versus 

h1 	 II 

ieAdmuutrator 	I 

dtninistiátion of the Union Territory 
bf'Lkshadweep, Kavaratti - 682 555 

2 	Duector of Panchayats 
epartrnent of Panchayats 

Admlnrat lstiQn of the Union Territory 
p f Lakshad weep 
K1varatti - 682 555 

 artmentoWomen & Child Development 
Uruon trikiry,  of LaksIadweep 
KaVarathi ', 

Reprsent9d y its Director 682 555 

 Vihge (Dwe,e) Panchayat 
Aridrtt Island represented by its 
Execát . ve.Officer —682 554 

5 

	

	Village (Dwecp) Panciayat 
Amiru slard iepresented by its 

41 eutivc Officer - 682 553 	 Respondents 



r . ....:..7:_. 

11 

1 	Moharnmedi/az 
c/ Pikunh 	' 

2. 
a 

Neelathpura Huse, Ahdrott 

3 	MansoorAli 
S/o.MuthUloyà: 
Pentamvelipura House, Andrott 

4. 	Móharrirned :17isa1 
S.Sidequ : 	1 
Makket House Andrott 

(By Advocate 	Gangeh) 

.......... 	. 	.. L 	Versus 

1he Adrnrnistiator 
Admirustiation of the Union Territory 
of Lakshadweep, Kavaratti - 682 555 

2. 	.epartrneritdf'Animal Husbandry 
Urnon 1 enitoly 

I  iof Lakshadweep, Kavarathi 
Rcpicented by its ircctor —682 555 

3 	ti ecorpfIanchayats 
De&rthient fPknchayats 
AdthiniStition of the Tin ion Terntory 
of Lakshadweep 
Kavarathi - 682 555 

4 	Vi11ag (Dweep Pa ) nchayat 
Andrott Island represented by its 
Fxecutivc Officer - 682 554 

(By Advocate Mi S Radhakiishnan ) 

35 	OA35/2ll 

1. 	

I 	 l 

M K : ke ! 
,,J6iKid' 

/ 	•I' 	 .54 	I 

I! I 
BEN 

	

j:. 	.., 	. 	. 

App! icants 

Respondents 



I 
2 1K M 	rn1oor 

Sb 	ChiJ&iod 	Moj'aniried 
Kee1 	MuJipur 	-1ote, '\gatti 

I t 4 	l 

3 '1PAhrriad 
Sb M{ousuf 
['hekkputhiya Veedu, Agatti 

 KP.HOiiizakb y'a 
'S/o.Aboobacker 
IKarna!ina!miyøda Puthiya 111am House, Agatti. 

 KShowkatha1i 

Kondinoda HQuse, Agatti 

6 B. Shaiafudhcen t  
S/oUrnrnerElla 
I3ccyak'utliyqda House ?  Agatti 

 V.K.Mohimied Mükthàr 
S/6.Abdu1lakoya 
Vadakk Kunninarnel House, Agatti 

 bdü1 Rhiitii, 
;/o.;;Dieiu 
1Ia House, Aatti 	 Applicants 

I 	Cl 

1 
(By Advocat 	'lyI'i l 	B Gangesh) 

Veisus 

1 heAdiinistiatoi 
Administsation of the Union Territory 
oil. akshadwep, Kavaiatti —682 555 

2 Depa rtrnert 	Animal Husbandry ,f' 
Ynio-h [eIi itoiy of Lakshadweep, Kavarathi 
Reprcsented iyi its Director - 682 555 

3 Thueci of Pnchayats 
Dpartint o Panchay ats 

1 iibthe lThion Territory 
NôEashawpep 

---.1, avarafli 	682 555 
"N 

" - 
IC 

i1lgc (Dwde3) Panchyat 

) 
?gaitti Island repiesentd by its 

/ ."ExJcutive Officei - 682 553 	 Respondents 

: 
7 
/ 

• 	 "H 	.' 



S. 

(By Adocate Mi S Radhaknsnan) 

36 	OANo 354/2(h3 	
1 

1 

Suhaiabi, DIo 1hargKçya 
Kakkana! 1-1ouse, 
Andiott 

(By Advocate Mi K B Gangesh) 

Versus 

'1 he Administiator, 
Administiation of the Urion Territory 
of Lkhadvë,1 avarathi - 682 555. 

2. 	TheDifector(Services) 

Administrtibñof the Union Territory 
o[ L:akshad.wp (Secretiriat), 
Kavaratti - 682555 

3 	Department of Agiiculture 
Ureiii!of Laks!iadweep, 
Kavatathi 682 555 
Rep 	r tédIby its DiredOr. 

(By Advocate Mi S. Radhakiishnan) 

37 OA 355/2013 

1. 	1ut1koy 
S/a Shaiko'a 
Kakkana! house, Andiott 

2 
/oAsthnai 

'u?iadt Hdi.e, Andrott 

(By Advq 1cate N/li 1K3 (3angesh) 

- 	 Versus 

1 - " 1lcAdimntsttaor 
•1 

t(ijn nistration p1 the Union Territory 
oLIaIhadweep, Kavaiatti —682 555 

j . 

r 	
r 

- 

11 

App! icant 

Respondents 

App! icants 



2. 	I)irector of Parhayats, 
Department of Panhayats 
AdministrationoF th 1Jiion Territory 
oiLàkhadeep 
Kavaiatti - 82 555 

3 	Diiector of Port, ShIppIRg& Aviation 
Uni 	ertory of Laksiadweep, Kavarathi-682 555 

4. 	Village (Dwep) Panchayat 
• Andrott Island represented by its 
Executive Officer —  682 554 

(By Ad\'ocate: Mr. S Radhakrishnan) 

Respondents 

38. 0A35612() 13 

1-Jajarommahi 
DIo.Koya Kilave M 

Kalpeni 

:. 	. 

M.KCheriyàka 
S/ohainñd:Koya Haji 
Malmikkakada House, Kalpeni 

(By Advocate: Mr;K;B Gangesh) 

Versis 

I 	I he Administi ator 
Adininistiattdn of the Union Territory 
pLashaweep 1  Kvaiatti —  682 555 

	

2. 	Yctf?anchay.at 
J)etrh9nt di Panchayats 
Adii'nitiation of the Union Territory 
d'Laksha'ç1weep' 
Kaaratti —  62555 

	

3 	Village (Dweep) Panchayat 
Kalpeni klan irese1it.ed by its 
Executive Ofliqer - 682 552 

,74MNIS (,' 4t1ocate M 	ad i S Rh'ki ishnan) 
• 	

• 

-(

çZ9\ - oA357/2O13 

	

£ 4 	 I t 	. 	 ) 
\Jccei iyalçoya 

• 	\\ 	?,''"" 	
'.çr ......................•l I 	I. 

\ ~-; ''M BV"' 	 • 	I  
r; 

Applicants 

Respondents 



Al ikak:ad a 

It 

2 	M 1CLha 
tSaei 

3 	P'Sakeer 1-li. 
Sb Moham 
Eéechiath 

)U$, Kalpni 

g 

IIpti 

, saw 
ieçl Koya 

Kalpehi 

Abdul Lahcf 
Sbo.Pallath Kuihi Koya 
Nenempappad 1-louse, Kalpeni 

Attakoya 
bo Kasmi Kpya 

Kunhipuva1&j[11ouse, Kalpeni 

Abdi1 Naser 
SJO. Muthu Koya 
fvlalrnikakada 1-Iousc, Kalpeni 

M.K Khalëe. 
StoJ1arna1qyd 
Malmikakacla House, Kalpeni 

MohanmLd Naser 
bo Mohm amed Koya 

PeechiyatA House, Kalpeni 

eafiin 
bo Shai Koa' 

VtI 
•I( I 

amrne1 Housé K1peni 

Cheriya Koya 	I  
Sb Ahpied 	I  
Ncdyam I louse, Kalpeni 

M oh am med K oya 
So Kunhi Koy 
Cheyapui akad House, Kalpeni 

Ab oa4kett  
I 

.•-' 	 da1xs Kalpeni 
•)>''\ 	 I 

1 
13 	im  Koya 

Kuhh Koya 
j1i1ldanI:!a1 Housd Kalpeni 

/ 
I / 

 

 

 

 

 

 

 

12. 



,0•- 	 I 	f 	 65 
S 	. 

I 
Ii4ht 

1 4 	 I f  I 
I dHa -id oya 

It,

H$use, Kalpeni 

15 	Abclul.11akeem 
Sb Chei iya Ko)a 
Me!acheda.rn I-louse, Kalpeni 

16. 	Haj it ommabi 
[)/o Kasmi IKoy 
Akkaia House, Kalpeni 

17 	Huthaitath 
Dbo Abbas 
...... Arakalar Hqe,; .:K1pern 

18 	Rasheed 
Sb Koyarnma 
Manjiyenarn House, Kalpeni 

19.Abdul Gafoo 
Sb Kasmi Koya 
Kadapuiathaillarn House, Kalpeni 

1 	') 

20 MI1bya 
S,'P1pOkQy 	I 

.1 	!,r:.;t 	.. 	. . ..... 

lad 
 

dan House, Kalpeni 

21 	1154r1ya Ii 

Dio Moosa k C 
Puthiyipuia -Iouse, Kalpeni 	 Applicants 

(By Advocate Mr K 1E Gangesh) 
1 	

Versus 

1h Administratot 
I 

\drip i ation of the 14.Jnion Territory 
Kavarathi - 682 555 

4f 	
1f.Il 	) 

2 	tarnenofAgiicu1ture 
Urbn tfeIrtory  of Lakshadweep, Kavarathi 

IT Representedby its Director 

/of Panchayats' 
partient f Pançayts 

,• dministiation of the Union Territory 
fLakshadweep, Kavaratti 



Respondents 

Applicant 

. 

(By Ms.Shahna Karth,ikeyan). 

'Versus 

V,U'lage (Dwecp) Pancyath 
Aitrni1sl.nd 

1b ,th, Ch4ir Person 
1 in—'682 552 

Secretary 
Dpart,rnent of Panchayath, Kavarathi 

3, 	Director 
Emp'lçyrnent and.  Training 
l.Jnin territor Of Lakshadweep 
Ka'arathi. 

(By Advotç': Mr.S,RadIiakishnan for R 2&3) 

41 	6I2013 I  

Muthukya , ':" 
Marnpran Housç 
Arnini ,ls!nd;"Lakhadweep 

(By A&vo,ca1e: Ms. hahna Karthikeyan) 

Verus 

1. 	Vi iig.(Dwep) Panchayath 
Ar'rni island 

es.rte,ci bA,thë Char Person 
Ifl 682 552 

, 

\9rtment0fPanchaYath 

Respondents 

Applicant 



(7 
— 	 .',.'. 	,v •. 	 .. - 

q 
3 	

1 

ent d Tráing 
• UrjiJ'erritOyi Qt:LaIslTaUweep 

£ 	 . 	 I 

Kavthathi- 6'555- 

(By Advocate: Mr.S Radhaki'ishnan for R 2&3) 

42. OA362/2013 

RabeehatF1!1a B.P., aged 35 yQars, 
Sb. Mohmmed-Koya T.N., 
Labourer, Kiltari, Residing at Vali'apura House, 
Kiltan Island. 

(By Advoate: Sr,i P.V. Mohpan) 

Versus 
T'h Adrninitrator, 
UT of Laksliad\'eep, 
•Kavaratti-682  555, 
Electrical Division, Kavarathy. 

.pirctpr oi.Panchayat ,  
Department of Pànchayat, 
Adrmnisti allon 'of UT of Lakshadweep, 
K'aLti -62 555. 	:1 

3 	THExecutjve Officer, 
Viilge Dwep Panchayat., Kiltan-682 557 

(By Advocate Sii S Radhakrishnan) 

43. • Ok363/2013 

Yaser Aràfath M.Y.,aged 28 years, 
Sb. E.:Sèedikoya,,ILabyrr, Animal 
Husbandry Unit, Itan, Residing at Moulana Veed, 
Edayalal,1 Kltan l,slan1d 

(By Ad 	SiiP ' ohanan) 

t ' 	i 	 Versus 
-I; 

Adminiâtor,c 
' 	 Lakshdw<eep, 

4thatti-682555. 

oi P-anchayat., 

Respondents 

Applicant 

Respondents 

Applicant 



Department çf Paiciayt, 
Admimstratior df UT f, Lakshadweep, 
Kavaratti— 682 555 

3 	1he VeteIinarAssistn Surgeon, 
Office of the Veterinay Assistant Surgeon, 
(Animal l-Iusbandry Uni), 
Ki itan Island, L1,,shacwep- 682  557 

4 	1 h Chairperson, Villag Dweep Panchayat, 
Kiltan-682 557 

[By Advocate Sti S Radhakrishnan (RI-3)] 

44 0A364/2013 

Abdul Qübish,S/o.SinulAbid P., aged 27 years, 
Malikakal, Kiltari, I4T 1 . cfLakshadweep, working as 
Casual Labouiei, (L.ive Stpck Inspectors Trained Labour), 
Animal Flushandiy Depaitment, U.T.of Lakshadweep, 
Kavarathi 	 I  

(By Advoçat Mrs aisy I Daniel) 

Versus 

The Adrninistrtor, 
Iipion Fei i itoi y of Lakhadweep, 
Katvarathi682 555 	I  

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan - 682 557 

3 	Duectci olAnimal Husliandry, 
ut ifil  I1akshadweèp, Kavarathi - 682 555 

4 	iitctor ofachath epartment of Panchayath,zay 
1(avaiathI _i 68 5155 

[By Advocate Sri S adha'ishnan (RI, 3 & 4)] 

No 3612O13 	
I 

( 

I 

. 

4Manmed Kasim 
o,Sayeed 
aiuia f-louse 

4mdI lussain K C 

Respondents 

Applicant 

Respondents 



I 
69 

S/c AUakidave 	I  
Kunjhanatti Cta House 
Anchott 	I  

3 	tvloharnrnbd Nm 
/o 1-Taflakoya 	1, 

PchaJath House 
Andrott 	 Applicants 

(By Advocate Mr K B Gangesh) 

• 	Versus 

1 	I he Administrator, 
Adrninistrai.ipn of the Union Territory 
of Laksiiadwcep, Kavarathi - 682 555 

2 	1 he I)irector of Panchayats 
Department of Panchayats 
Adrninistratrnri of the Union Territory 
ifLakshadweep, Kavatatti - 682 555 

3 	1 a1çh1wep  1)eve!oprnent Corporation Ltd, 
Poit Control Tower, Andrott - 682 554 
Represented by its Officer in charge 

4. 	DirectOrate of Art& Culture 
Administiatin f the Union Territory 
of Lakshadwep Kavaiatti - 682 555 
Represented by  its Director 

5 	 Agi  
Ieparjieni of Agric4ure 

4minoi of the nion Territory 
fLalhdweep iavardtti - 682 555 

6 	Village (15eep Panchayat 
Andrott Island repreentd by its 
T-xecutive dffir - 682 554 	 Respondents 

(By Advocate Mr 	Radhakrishnan) 

46 0A368/2013 

-Na1lakoya àg47I years, S/o. Pookunni A, 
s ruth i c1tttapc4da 1-louse, Andrott 

years, S/o. Sheikoya 
ro 

44 t( 	 I 

• 	 • 



3 	Sad MQhamdSh1hbudheen Thangal, aged 28 years, 
8/ S otThr4Ka a, 	ndeth House, Andrott 

: 

4 	 23 years, 
$/3 'Seikoyi 1  aiia1,'Kandeth House, Andrott 

5 	Mohamnied Salirn, á9ed44 years, S/o. Kidave A, 
Panthanal I louse, Andtott 

6 	Khair, aged 32 years, Sb Muthu, 
Puleeriakeel 	i;Se Kavaratti. 

7. 	Abdu1bai., ag$ 4 yeats, Sb. Hamza Koy, 
Monalkal F-ouse, Aimria 

8 	Sayed Ko'a, aged 44 years, S/o. Pookoya, 
Meelacheri House, Arnini 	 Applicants 

(By Adocate Sri ( B Gngh) 

Versus 

1. 	Ihe .Adrni.ñitttO, 
Adrriinisti ation of the Uiion Terntory of Lakshadweep, 
Kvriti-68255. 

2 	t)irectoi Q1Panchayats 

	

5eparnit ol 	aya 
ittin of the tinion Territory of Lakshadweep, 

,av4tti T 55 	I 
I 

3 	I)Mrtrnent of Agri cultiire, Union Territory of Lakshadweep, 
Kavar4thi, Jereserhed by its Director - 682 555 

4 	Village (Dep) PancHayat, Andrott Island, 
cpresented by Its Executive Officer - 682 554 

5 	Village (DweepP.nchayat, 
Kavaratti Island, repreented by its 
Executive O'ffic 1er - 682 555 

6 	i11c çDweepi anch1ayat, 

/7• 	
by its 	

Respondents 

c7' C 	t i S Iadl ,aki i shnan) 
;>J 	 v 

1J'\ 	 (YA36I201 3 	I 

'/SE!C'' J' .," 



•M 	iT:IlaiX agd 48 years, Sb. Nalla Koya, 
Pailippura 1-louse, Andrth. 

Kunhiseethikoya, aged 51 years, Sb. Muneer, 
Puthiyath I-louse, Andrott. 

Cheriyakoyä, a.ged 32 years, Sb. Nallakoya, 
Perumpally House, Andrott. 

Noorul Ameeh, aged 36 years, Sb. Shaikoya, 
andath Puthiya Pura House, Andrott. 

I1ahzakoya, aged 52 yrs, Sb. Koya Kidave, 
Chekkarakkad House, Andrott. 

MOhammed Kasim,agd 37 years, Sb. Ahammed, 
Aynada Chetta House, Andrott. 

 
u1aiman, agLd 33 ycars Sb Nalla Koya, 
1 na9m4tIa Hous, Andrott. 

I 	
I•II 

MohàthhiedkIussàii, ged 30 years, Sb. Pookoya, 
Pattakal Xat.t HOUse1, Ahdrott. 

: 

MOhammed Iasm A., aged 39 years, Sb. Yousuf, 
Aminçlarn I-Tuse, Andrqtt. 

Pookoya, aed 45 years,Sbo. Sayed Koya, 
K unn eli-I oue, AndrotL 

aslée .gd4i ats bo Koyanma A., 
ardarth Hous, ,Andott. 

i. 	l. 

aged 4 years, Sb. Thang Koya, 
I,hery Iattini, Pokkad House, Andrott. 

'N 	\Sayed Shihab ihin, aged 32 years, S/o. Koyamma Koya, 
$haikkinte v'.et1 Pthpura,Andrott. 

- 

)6 - Mohainmed Rizwan Ali, aged 27 years, Sb. Kunhiseethi Koya, 
- 	/putharnmadam1ouse,Andrott. 

- 	 •..\'' 	 / 	 ,. 



. 
— 

17 	Soudabi i( C P , aged 29 years, D/o Attakoya, 
Kudambattu, heriyapura House, Andrott 

1 8 Mohammed Kasirn, age443 years, Sb Sayed Mohammed, 
Pappet House, Andrott 

19. Kai cern, aged 28 years, Sb Koyammakoya, 
A1iyahava Houc, Adrptt' 	 Applicants 

(By Advocate Sii KB 	ngeh) 

I 	Versus 

1 he Adminitiator, 
Administration pt the Inion Territory of Lakshadweep, 
Kaaratti-682 555 

2 	I)iiectoi of Pançhayats, 
I)cpai tment aPanchayats, 
Administiation of the Union Terntory of Lakshadweep, 
Kavaraiti - &2 555 

3 	Vi1lge (Dveep) Panchayat, Andrott Island, 
reprsntei b its Eeutive Officer— 682 554.Respondents 

By Advocate Si i S Radhakrishnan) 

48 0A374J12013.' 

1 	Aboobackei, aged 35 years, S/o. Ukkas, 
Kunhibiyoda IrIQUS  Kavaratti 

2 	Musthafa, add1 36 year, S/o. Hamzath, 
IkS. Kavaratti 

f 	•.. H 	 s 

3 	1ipdi agçi 7  yas1  Sb Koyamma, 
Cyaih 	Fouse, Kavaratti 

4 	1 Shapieen, 4ed3O years, Dbo Khamar Khan, 

aged 
L) , Kee1akochaur 

. 	 - 

/ 	 1 	 N 

fl  5lia 

— Va51 

-S 	 7•-' 	;Mo 
Tc- F3d 

.------------.-- 

,6 yars, D/o. Hamzath, 
11'Otise,Kavaratti. 

36 years, Dbo Ibnu Maja, 
1Kvaftti 

ct 36 ears, bi0 Hamzath, 
Fiu, Kavaratti 
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8 Ram Ia I3eegurn, aged 34 years, D/o Kasmi, 
Muthibiyoda House, Kayaratti 

9. Mujceh'Rahman, aged 3$ 	•ears, Sb. Abdul Khader, 
Monapurak'ad I louse, Kavâàtti. 

(By AdvoatL Sti K. B Gangesh) 

Versus 

 The Administrtor, 
Administrationbi the Union Territory of Lakshadwcep, 
Kavaratti-682 555. 

 I).i rector of panchyatsç 
I).partment' of. 1?ancha.ts, 
Administi ation of the Union Territoi y of Lakshadweep, 
JKavaiatti - 	82555 

3 Diicctoiatc bfl\'lcdical and Health Services, 
Union I cuitoiy of Lakshadweep, Kavaiathi, 
Reiresented by its .I)iréctor - 682 555. 

 Village (Dep) Pan chayat, 
Kavaiatti Island, tepresented by its 
Fxecutive Officr - 62 555. 

YiIlae (Dweep) Panchayat, 
Aidrottlslthc4cpiesent'ed by its 
I xccutivc Cluicu - 682 554 

(By Aàtri..Radhakrishnan) 

49 	OA 371/2013 

P. asecr,• aed35 yeats, S/o Kunhikunhi, 
Pa Iii cham House,. Kavratti 

P.1, Ncei .4g6d3 yars, S/o I-lamzath, 
Pthiy'I1lam, :Kävaratti. 

3 	PRamia BLLgum aged 34 years D/o Kunhi Koya, 
PQO\'  Lim(da I louse, K'ai tti 

i\hooback, agLd 36 years, S/0 Muthu Koya, 
* 	 \ieidU, 1caarajti. 

Applicants 

Respondents 



. 

5 	hahana I3ecgum, aged 24 years, DIo Alt, 
I hekk Mcla 111am, lçava,iatti 

6 	Sulaikabi, aged 43 years, DIo Kojan, 
Puthiya II lam, Kavat atU 

7 	Abdul Ra,ak, aged 28 ycars, Sb Mullakoya, 

Saiahiyoda I louse, Kavatatti 

(By Advocate: Sri K.B. Ganesh) 

Applicants 

Versus 

1. 	The Administi;at ;or, 
Administiation of the 
Uiiionleritofy.y1 La:khadweep, Kavaratti. 

2 	I)epai tmcnt ol Animal Husbandiy, 
Union ICrrit(YryOf Lakshadweep, Kavaratti 
ipçescicd by its Director. 

3. 	Director o1Pahyats,. 
I )cppi.mentof Panchayats, 
Adni nitratiobi the' 
Union '•!"erritory of Lakshadweep, 
K.avaratti, 

4 	Villagc (l)wcp) Pcinchayat, 
Kavajatti lslaid icptesented by its 
I xccuuve 01 flcci 

(By Advoctc Sit S Radhaki ishnan) 

50. 0'.A Nb. 31212013 

Jctmaludhccn, Sb Abdulla U C 
Mudakkiyoda I lousc, 
!\cldclflldt 

(By Advocatc Mi K 13 (jangcsh) 
• 	....... 

\cisus 

Adminitiatoi, 
/7 	 atiofl nfthc Uiion 1 etritoly 

. 	a'., 	:' 	•• 	J 
7' 	 1shadv'ccp, Kavatathi - 682 555 

* 1 ,, 	. 
ll(  i)'rectoi (S:ëivices) 

\ \ 	\ 	0 	njkiisti ation of the Union Tei ritol y 

.". ••4. 	 / 	.. 	... I 

Respondents 

Applicant 



. 

of Lakshadweep (Secret:ariat), 
Kavaratti - 682 555. 

3. 	Department of Weights & Measurers 
Union Territoiy of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Rad.hakrishnan) 

Respondents 

51. 0A373/2013 

I. 

	

	Abdul Saleem, aged 32 years, S/o Nallakoya, 
Ummerthakkada House, Andrott. 

2. 	M.M. Mohammed Iqbal, aged 37 years, 
S/o Migdad, Melad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adiinistatr, 
Administratifl of the 
Union TerritoTy of Lkhadweep, 
Kavaratti.-682555 

2. 	I)irector ofPanchayats, 
Department of Pa.nchayats, 
Administration of the 
Union lcrtitory of Lakshadweep, 
Kavaratti,-682555 

[)epartment of Science & Technology, 
Union 'l'erritry of Lakhadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
Department of Environment & Forests, 
Andrott-682 554. 

Village (Dwee) Panchayat, 

7° 	ndioth Island repiesented by its 
/ 	 ecutive Oth-682 554. 

(By *dv cate. Si i S. Radhakrishnan) 
,Ii 
7 

Respondents 



.9 '  

52. O.A No. 3S0/2.013 

Nasar P. Muhammed Nasar 
Sb. Nallakoya, 
Puthiyath House, Androth Island 
Union Territory of Lakshadweep - 682 55 1. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island - 682 555. 

The DirectQr (Services) 
Administration of the Union Territory 
of Lakshadweep. (Secretariat Establishment Section), 
Kavarat.ti Island - 682 555. 

. 	Director of Pa:nchayats 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

The Director 
Agricultural Department 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer 
Androth, Union Territory of 
Lakshadweep -. 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 38112013 

B. Saidali, S/o late Mohammed Koya 
Palliyacheita, l3andayam House, 
Agatti Island, Union Territory of Lakshadweep. 

2. 	K. Muhamrned Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 

DMlN/,\Kalkkand iyoda House, Agatti Island, 
ionI eiritory of Lakshadweep 

' 	3 	K(j Jarnaludd in, Aged 40 years, 

J SJo late Urnrner, Mariyathoda Kan 	ar dawgothi House, 
*jga1i Isfa:nd Union Tn itory of Lakshadwep. 

4iBENC / 
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4. 	T.K. Sarommabi, Aged 36 years, D/O late Kunhikoya 
Keelaillam Thekkeelapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N.. Anilkumar) 

I' 
	

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
I)epartrnent of Panchayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Execixtive Officer/Special Officer, 
Village (Dweep) Panchayat, Agatti Island, 
Union Territory of Lakshadweep. 

The Deputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Wlfar ,  Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Territory of Lakshadweep. 

(By Advocate: Sri S. Radhakrishnan (R.l,3 to 7)) 

Respondents 

54. OA 384/2013 

I. 	Ishaque AC., aged 35, S/o. Junie's T., 
Bus 1-lelper, District Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

/ 	2.-Abdul Rasak K.C., aged 37, 
; 

	

	 Sio. Kasmikoya P.P., Bus Driver, 
)itrict Panchayat, Kiltan, 

/ 'R4iding at Kattihetta House, 
- K4ltar Island, UT of Lakshadweep. 
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It 
3. 	Noorulla S.M., aged 39, Sb. Late P.S. Kunhimon, 

Bus C1eaner,istrict Panchayat, Kiltan, 
Residing at Sife M.anzil, Kiltan Island, 
UT of Lakshàdweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
I)epartment of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
District Panchayat., Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. 0A38612013 

Jahathali P.P., aged 33 years, Sb. B.C. Udurnan, 
Puthiyapura, Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Arnini IslandUriion Territory of Lakshadweep, Pin —682 552. 

Khalid Unnam, aged 40 years, Sb. Mohammed Puthurnamachetta, 
Amini Island, Union Territory of Lakshadweep, Pin - 682 552. 

Moosa Peechandarn, aged 38 yeats, Sb. Abdul Khader, 
Mannathacherta, Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorume!, 
Amini Island, Union Tetritory of Lakshadweep, 
Pin - 682 552. 

Khalid A.P., aged 35 years, Sb. Alimohammed, Aliyachetta, 
Thjnj 1s!andtJnion Territory of I.akshadweep, Pin - 68255T: 

/ 
aged 25 years, S/o. Kidave Naduvatta Chetta, 

Arnini sland, Union Territory of I akshadweep, Pin - 682 552 
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8 	Abdul Salam A, aged 38 years, S/o. Khader Thottanada, 
Aminipura, Aiflini Island, Union Territory of Lakshadweep, 
Pin - 682 552 

Noorul Hassa K.K., aged 38 years, S/c. Abusala Kohu Kannada, 
Kallakakkat, Amini Is1and, Union Territory of Lakshadweep, 
Pin —682 552. 

Jala! B.M., aged 31 years, S/o. Khader T., Bahija Manzil, 
Thattanoda, Ai mi Island, Union TerritGry of Lakshadweep, 
Pin - 682 552. 

11, 	Najeeb A., aged 31, Sb. Kidavu T.C., 
Ayeshera, Amini Island, Union Territory of 
Lakshadweep, Pin - 682 552. 

12. 	Nafeesath U. aged 35 years, D/o. Eassa Kottappura, 
UnflalTi, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants 

(By Advocate: Sri Shiraz Bhava VS.) 

Versus 

The Union Territory of Lakshadweep, - 
Kavarathi - 682 555, 
represented by its Administrator. 

The Director of Panchayaths, 
Department of Panchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

The District Panchayath, Arnini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin —682 555. 

The Village (Dweep) Panchayath, Amini Island, 
Union Territdry fLakshadweep, Pin - 682 555, 
Represented by its Executive Officer. 

(By Advocate: Sri 	Radhakrishnan) 

56. OA 388/2013 

	

/0NISlr, 	Amanulla, aged 38 years, S/c. Sayed 

( 	 ammed P.1K., Puthiya Pandaram, Kiltah. 

	

° ( 	
. 	1u4araka I3anu, aged 27 years, DIo. Ibrahim, 

	

\ 	 t4avanakkal I-louse Andrott. 
/ 

	

-:'••'.-._--• 	I 

Respondents 
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3. 	K. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunnel House, Anini. 

(By Advocate: Sri K.B. (iargesh) 

Versus 

Applicants 

. 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

[)irector of Panchayats, Department of Panchayats, 
Administration of the Union Terrjtory of Lakshadweep, 
Kavaratti - 682 555. 

I)epartment of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlement Officer, 
Amini Island - 682 554. 

Village (Dwep) Panchayat, 
Kiltan Island, represented by its Executive Officer-682 552. 

Village (I)weep) Panchayat, 
Andrott Island, represented by its Executive Officer-682 553. 

Village (Dweep) Panchayat, Arnini Island, 
represented by its ixecutive Officer - 682 554 

(By Advocate: Sri S. Radhakrishnan) 

57. 0A390/2Q13 

C.N. Abdul I-keern, aged 38 years, Sb. Koya, 
Cheriyannailal House, Kalpeni. 

K.I. Chcriyakoya K.C., aged 48 years, Sb. Pookoya, 
Karupathai 11am House, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 
,7T,u 	rrKon h an lKa lKlKàd a  House,Kalpeni. 

pDMm'. ;".• 
F 	 \ / 

7 	\t4' I labusabi, aged 50 years, Dbo Attakoya, 

( 	 Cliçuyannallal House, Kalpeni 

( 
\Yc.\5. f9FIm aeedabi, aged 41 years, D/o. Rarnalan, 

-- -- 

Respondents 



Pakkath FIouse, Kalpeni. 

6. 	A.T. Sheemabi, 42 years,. D/o. Hamzakoya, 
Athanam Thotam House, Kalpeni. 

7 	A K Muthubi, aged 53 yeats, D/o Chertyakoya, 
Alikakkada House, Kalpeni. 

K.K. 1-labusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandamkalam House, Kalpeni. 

Bambathi, aged 43 years, DIo. Ahammcd P., 
ChadachiyOda House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam House,.Kalpeni. 

Naseerna M.P, aged 33 years, D/o. Mohammed K.P., 
MayamkakkapUa House, Kalpeni. 

Humairath P., aged 42 years, DIo. Sayed, 
Poodiyath House, Kalpeiii. 

C.O. Balkees, aged 53 years, D/o. YussafK.V., 
Chadachiyoda I-louse, Kalpeni. 

14, 	B. Abdurahiman, aged 49 years, Sb. Muhrned M., 
Berandhoda 	Kalpeni. 

K.C. Abdul Laffa, aged 38 years, Sb. Aboobacker, 

Kuttiyachada House, Kalpeni. 

M. Anwar,agëd 37 years, Sb. M.P. Khader; 

Mara! I-1ou5e Kalpeni. 

M.P. Hajira, aged 36 years, DIo. K.P. Mohammed, 
MayamkakkepUra House, Kalpeni. 

C.G. Naseema Beegum, aged 36 years, D/o. Hamzakoya M.K., 
Cheriyacharnati Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Ahamed Kunji Koya, 

Kandamkalarfl House, Kalpeni. 

aged 33 years, Sb. Chariyakoya E., 

/ 	
House, Kavaratti. 

j U f -Fusain AU, aged 35 years, Sb. Nallakoya, 

)ttiPura House, Kavaratti. 

-,.,- 
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22, 	Jaffer, aged 	. years, Sb. Hasan T.P., 
Kaladi I-ious*Kavaratti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninamel House, Kavaratti. 

Amina, aged 42 years, DIo. Aboobacker, 
Thekiapura 1-louse, Kavaratti. 

Kadisha, aged 55 years, Dbo. Aboobacker, 
Kunninarnel House, Kavaratti. 

Rahmath, aged 38 years, I)/o. Mohammed P.V., 
Alachaoppada House, Kavaratti. 

Raziyabi,. aged 33 years, D/o. Au, 
Kunnumpuram 1-louse, Kavaratti. 

Sham shadbeegum, aged 31 years, D/o. Kuttiyammed, 
Kunnam 1-louse, Kavaratti. 

Jameela, aged 37 years, Dbo. Kurihikoya, 
Fathirna Ma.nzil, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapuratha1am, Kavaratti. 

Noorul Ameen, aged 33 years, Sb. Sayed Buhari, 
Palalam House, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Umbiyapura House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
I3iranthoda I-louse, Kavaratti. 

Mohammedali'T.P., aged 35 years, 
Sb. AboobackerK.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilam 1-lothse, Kavaratti. 

Jassin C., ag&d 33 years, Sb. Ali K.P., 
onam House, Kavaratti. 

/ 

-is' IC 

mmcd Rafi, aged 37 years, Sb. Hathath 1-laji A.P., 
kepura House, Kavaratti. 



Mohammed Shaffee P.A., aged 35 years, S/or Kuji Seedi Koya, 

Puthiya Alikom, Amini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 
Aynepura Hoi4se, Kavaratti. 

Mushin, aged 39 years, Sb. Nallakoya, 
Kuttithayapurà House, Kavaratti. 

AkbarT.P. aged 33 years, Sb. Kidave K., 
Tharamthakepura House, Kavaratti. 

Faizel 1-lussain aged 37 years, Sb. Shahul Hameed, 
Palamkakkada House, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaham House, Kavaratti. 

Shihab, aged 35 years, S/o. Kunhirnoideen, Mullapura House, 
Kavaratti. 

Aman, aged 37 yers, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A., e'd 30 years, Sb. Khader, Agarn House, 

Kavaratti. 	1 

Firozkhan, aged 27years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

	

48, 	Abdul Hashirn M.l., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, [)bo. Ukkas, 
Umbiyapura House, Kavaratti. 

C.P. Abdul Rzak, aged 42 years, S/c. Mohammed, 
Chamaathapra House, Kavaratti. 

K. Abdi1 Rasheedu, aged 42 years, Sb. Hainzath, 
KunhiFiyodaHouse, Kavaratti. 

Raheem, aged 31 years, Sb. Hameed, 

	

7 Z';NiS 	çh.andipura 1-louse, Kavaratti. 

/ 	
53 	M 1' P Ilabeeb Rahman, aged 43 yeals, Sb Khalid, 

'1eIathuuvathapuia 1-louse, Kavaratti 

\ 



• 	••• 

Moorninath, aged 37 years, DIo. Kidav, 
Neliyampura House, Kavaratti. 

Halima, aged, 35 years, I)/o. Koyamma, 
Tha1eekepuraHouse, Kavaratti. 

56 	Sayed Abdul Raheern, aged 46 years, S/o. Haji Sayed Shaikoya, 
UmmariTlanopda House, Kavaratti. 

57. Abdul Reheem, aged 30 years, Sb. Hamzath, 
Mannayapura House, Kavaratti. 

58, 	Mullabi U.P., aged 38 years, Dbo. Hamzath, 
Ulikanapura House, Kavaratti, 

Sayed AbduiJaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnàmkalarn, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpum House, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilarn House, Kavaratti. 

MariyOmmabi aged 36 years, D/o. Mohammed, 
Kattikulam Hoise, Kavaratti. 

Mohammed Shafi, aged 33 years, Sb. Ahammed Haji, 
Pakichipura I-Ioue, Kavaratti. 

Mubeena, aged 23 years, D/o. Sayed Poo, 
Ne1iyá'inpuraHoüse, Kavaratti. 

Salma,aged 212 years, Dbo.Cheriyakoya, 
Vadaki:la pura House, Kavaratti. 

Muhanimed,aged 32 years, Sb. Attakoya, 
Vadki lapura, Kavaratti. 

Sairahanu P.E., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal 1-louse, Arnini. 

68"Mohammed Ali P.M., aged 27 years, Sb. Hamza, 
• iic'   

 Phiya Manzil, Amini. 
\': \ 

* (69\ea1oya,aged 41 years, Sb. Abdul Khader, 
fandararn House Amini. 

•1 	 k _,f 

. 
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Cheriyakoya M.C., aged 32 years, Sb. Hameed, 
Me1achtaa Hbuse,Kadmath. 

ShafeeV.P., aged 39 years, Sb. Ismail, 
Vadakki lapura I-louse, Kadmath, 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul Harneed, aged 21 years, Sb. Ibrahirn, 
Melachetta I-louse, Kadmath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada HoLise,Androth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

lIajarommabi E.K., aged 40 years, D/o. Shikoya, 
Edayakkal 1-louse, Androth. 

78, 	Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Al iyathainmda B ithathabiyyapuram House, Androth. 

Asma aged 3S years, U/o. Koyanifila A., 
Mayyampokkada House, Androth. 

Shahnaz Beegum C.P., aged 36 years, Dbo. Nallakoya, 
Chattapokkada 1-louse, Androth. 

Fathirnath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda I-louse, Androth. 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada House, Androth. 

Khaulath L., aged 38 years, Dbo. Nallakoya T., 
Lavankkal HouSe, Androth. 

BaihaT., aged 37 years, Dbo. Pookunhikoya, 
'1 hailath I-louse, Androth 

- 85 2 'Rhamth P , aged 42 years, Dbo Koya Kiadve, 
.Pathada I-louse, Andioth 



86. Naseeräafli M.K., aged 40 years, D/o. Kunhi Koya, 
	

. 

Moo!akd Hôuse,Androth. 

87 	Kadees1miflabi L , aged 40 years, D/o Seethi M, 
Lavanakial House, Androth 

Sarommabi T, aged 43 years, DIo. Aboobacker, 
Thachery House, Androth. 

Mullapoo M.K., aged 39 years, D/o. Koya, 
Maidar)durakatt House, Androth. 

Hafeera L., aged 39 years, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysummabi T., aged 45 years, DIo. Muthukoya K.P., 
Thachery 1-louse, Androth. 

Habeebath A, aged 42 years, DIo. Muthukoya K.K., 
Ayinammada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthaminadam House, Androth. 

Ramlath Beegurn, aged 42 years, D/o. Sherukunhi, 
Kunnel House, Androth. 

Harneedath M., aged 43 years, D/o. Siddiqu M.K., 
Makkét House, Androth. 

Safiyabi 	aged 39 years, DIo. Nallakoya M., 

Mathi11E.ousé, Androth. 

Rahil M., aged 39 years, DIo. Nallakoya, 
MathilHouse , Androth. 

Hussain P.P.,:aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Husaii E.K., aged 48 years, Sb. Seethikoya, 
-4ayaka1 House, Androth. 

V 	 'N 

Saeed Mohammd Koya L ,aged 54 years, S/o. KaderP, 

/ 	7 i 	Làvnai,ka1 House, Androth 

Js 	/ 
• < 	/1 



102. Hussa ! in K., aged 50 yearS/o. Sayeed Bhkari T.M., 
Kunnashada tiouse, Androth 

103 Ismail, aged 40 years, S/o. Lava Burhikage Moosa, 
Kunñfiang :HOuse, Androth. 

Subaidabi, aged 37 years, Dbo. K.K. Sayedmohammed, 

PathadaHoue, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelarn House, Androth. 

M.P. Mohanrtied Husain, aged 35 years, 
Sb. Kidave, v1oodampura House, Androth. 

(By Advocate: Sri K.B. Gangesh) 

Applicants 

Versus 

The Adrninist.ratOr, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

2. 	Director of Pänchayats, Department of Panchayáts, 
Administration of the Union Territory of Lakshadweep, 
Kavarat:ti - 682 555. 

3 	I)irec0r, Department of Labour and Employment, 
Adniratiçn of the Union Territory of Lakshadweep, 
Kavarti - 682 555. 

Department of Education, Administration of the Union Territory 
of'Lakshadweep, Kavaratti, represented by its Director— 682 555. 

Department fAgiculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

[)epartnent of Women and Child Development, 
AdrniniU'ation of the Union Territory of Lakshadweep, 
Kavactti, represented by its Director - 682 555. 

Depáirient of Fisheries, Administration of the Union Territory of 
*Lakshd!weep ;,KaVaratti represented by its Director - 682 555. 

artment of Animal Husbandry, Administration of the Union 

* 	 tory of Lakshadweep, Kavaratti, 
)ersented by its Diiectoi-682555 

Rut 



7 

Lakshadweep Khadi and Village Industries Board, 
Kavarati, r4rèsetited by its Chairman - 682 555. 

Revenue Sub'Divisiona1 Officer, Kavaratti Island - 682 555. 

Sub DMsiora:l Officer; Amini Island - 682 554. 

Assistant Engineer, LPWD Sub Division, Andrott Island-682 553 

Lakshád*eDist.rict Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer— 682 555. 

Village (Dwep) P'anchayat, Kalpeni Island, represented by its 
Execuik'e Officer - 682 551. 

Village (Dwep) Panchayat, Kavaratti Island., represented by its 
Executive Oficer - 682 555. 

Village (Dweep) Panchayat, Amini Island, 
represented by fts Exccutive Officer - 682 554. 

Village(Dp) Fanhayat, 
Kadarñath Island, represented by its 
Execitke Officer - 682 553. 

Village (Dwep) Panchayat, 
Androth Island, represented by its

ffi Executive Ocer - 682 552. 

[By Advocate: Sr S. Ra'd.hakrishnan (Rl-8 & 10-18)1 

58. OA 392/2013 

1. 	Hussain., S/6Aboosala, 
Sara1mappada (Konchukakada) House, 
Agati.resnt.ly  working as Cleaner, 
RGS 1716pital, Agatti 

2 	Shukoor, S/b late Kidave, 
Pakrurnupanbda House, Agathi, 
Presehtl wking as Cleaner, 
IZGS Hopita1, Agatti. 

S/dAuakoya, T lllkandiyod,a 1-lou..se.Agathi, 
jrpsently woi-king as Cleaner, 

\ 	' /I)S l-lospital, Agatti 
. I 

N 4 8EMC'' / 

Respondents 

I 



b 

	

4. 	Hameedath, Dio Koyassan, 
Aynepara House, Agathi, 
Presently woking as Cleaner, 
RGS I lospital, Agatti 

	

5 	Subaida, D/o Mohamed, 
Kulahoda House, Agathi, 
Piesently woiking as Cleaner, 
RGS Höspita1, Agatti. 

Hajara, Dio late Hydet', 
Beepapada House,; Agathi, 
Presently wokingas Cleaner, 
RGS 1-lospital, Agatti. 

Sheernabi, D/Ô late Shamsuddeen, 
Beepapada 1-louse, Agathi, 
Presently woking as Cleaner, 
RGS Hospithi;. Agatti. 

AhidaJ/o Farneed, 
Makkiyachoda House, Agathi, 
Presehtly woking as Cleaner, 
RGS Hospital, Agatti. 

Sulaikla, Did Moharned, 
Koylarn Ilouse, Agathi, 
Presently worki ng  as Cleaner, 
RGS Hospital, Agatti. 

Sulainán, Sb l-larnza, 
Kalaihthi

1
oda I-louse, Agathi, 

Prentl working as Cleaner, 
RGS 1-Tospital, Agatti. 

II. 	Maharnopd, S/o Koyassan, 
Amperpally House, Agathi, 
Pi'esentl' working as Cleaner, 
RGS Hospital, Agatti. 

12. Sai fulla, Sb 	Abdurahirnan, 
Mariyathoda 1 House, Agathi, 
Presently working as Cleaner, 
RGS Hspital, Agatti. 

' 

/ S/o late Harnza, 
L . 	( 	\ 	..- 	

• 	(. 
vIIai1ttrn Hquse, Agathi, 

as Dhobi, 

J' 	/RGS Hdspital, Agatti. 

/ 

-- 



l, 

90 

Abdu1kacIer; /o Ummer, 
B i  ~W N 

. Yb"ObJ House, Agathi, 
Pres.nt1woil<ing as Dhobi, 
RGS itjl. Agatti. 

AbduIla, S/oKha1id, 
Kandavar Gothi House, Agathi, 
Presently diking as Cleaner, 
kG S Hospit1 Agatti. 	 App! icants 

(By Advocate: Sri R. Rarnadas) 

Versus 

The Adñiinistator, 
Union ferritqiy of Lakshadweep, 
Kavãatti.-682555 

The Chirpeon, 
Vi1lg'4(Dwcp) Panchayat, 
Agat1iJsland Union Territory of Lakshadweep 682553 

The Mdical Officer in charge, 
Comrpunity Health Centre, Agatti Island, 
Unibñ Territory of Lakshadweep 682553 	 Respondents 

(By Advoae: Sri S. Radhakrishnan (R 1 &3)) 

59. 0Ai2013 

., •:'* 
C.vu1*y aged 44 years, 
Sb Sit 	Chckireyarnrnakada House, 
Kadaniàt, Skilled Labourer, 
Office of th& Assistant Engineer Electrical, 
Rectrical Sub Division, .Kadamat. 

K.P. .lalluddecn, aged 41 years, 
S/O ltiiedMadkinachetta, Kanipura 1-louse, 
Skilled. liäbdurer, 
OficQoçe. Assistant Engineer Electrical, 
E!e.tridàTS15 Division Kadarnat. 

K.1;!Ffaged 31 years, Sb late Nallakoya 
Kunii$icdä-1ouse, Kadarnat, Skilled Labourer, 
Offl&h'Assistant Engineer Electrical, 
Eleciri&al Su 1  Division, Kadarnat. 

• • 	 4. B.M. Aadul1a, aged 42 years, So Harneed Melachetta, 

U . 

/ \ 	'•' 	 ''/. . 	 . " 	
• 	 ] 

/ 	
,\: 	. '..- -. . 	 . •. 	 •. 	 • 	 . 

(1 

- 

• 	I 	''s t L 	• 	 . 

. 



B in oirnadHouse, Kadmat, Skilled Labourer, 
Offl ce bi'th c  \ssistant Engineer Electrical, 
Eleetica1 Sub Division, Kadarnat. 

5 	K P Kunhikva, aged 41 years, S/o late Hassainai, 
Keeibcherry House, Kadamat, Skilled Labourer, 
Office oIthe A ss i stan t Engineer, Electrical, 
Elecinical Süb:Division, Kàdarnat. 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

The Administrator, 
UnionTerritory of Lakshadweep, 
Kavaratti7 682555 

The Dinectorof Panchayat, 
Department ôfPanchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

The Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

The Aistant'Engineer, Electrical, 
Electrical Sub Division, Kadarnat-682 556. 

Thgiairprson, 

ViUge D.e3 Panchayat, .Kadarnat-682 556. 

(By Advocàt.$i  S. Radhaknishnan(R1 -4)) 

60. OA 394/201 

1. 	U.P. Jablbo CO. Koyamma, aged 39 years 
woi king as Skilled Labouier, 
Aniiñal Husbandry Unit, 
UnionTernitory of Lakshadweep, Kalpeni 7 682 557 
and iesibg t Jrnprampappada House, 
Kà•1diiSslaiqd-682 557. 

2 	1 P Muthukoya, S/o late M K llamzakoya, aged 43 years 
woi king as Skd led Labourer, 
Animal I-Iusbandiy Unit, 
Uii1 erit6iy of Lalcshadweep, Kalpeni-682 557 
and rsiding at Thithiyapada House, 
Kalpeni Islarid-682 557. 

M. Hyi.ei:, S/b late M.K. Yousef, aged 43 years 
Csua1 Labourer, 

7: 	) 	I 
I 



t-.  

Animl 1-1usandiy Unit, 
Union Territéry of.Lakshadweep, Ka!peni-682 557 
and residing t Manchiyanarn House, 
Kalpeni Ilarjd:682 557. 

K.Oi.  Mo1iarnn'ed IbnuJaffer, S/o K.P. Sayed, aged 44 
years, 	kin as Casual Labourer, 
Anial1sbàhdry Unit, 
Unihlritiy of Lakshadweep, Kalpeni-682 557 
andsidjng Kakatchiyoda House, 
Kalpeni Ilnd-682 557.. 

M,K. Naseer, S/o P.Cheriyakoya, aged 33 years 
working as Casual Labourer, 
Anial Husbandry Unit, 
Uniop Terptoiy tofLakshadweep, Kalpeni-682 557 
and residing t Mairnikal kada House, 
Kalpeimi Island-682 557. 

M. Kalam, SoM,C. Muthukoya, aged 34 years 
woi king as Casual Labouret, 
Animal Husbandiy Unit, 
Unoi Tci i Itoly of Lakshadweep, Kalpeni-682 557 
anc1idsidin it Maral House, 
Kalpetu lslhd-682 557 

7 	K K Moharnjiied Rafeeque, S/o V K Kojankoya, aged 45 
yeais, wo king as Casual Labourer, 

Animal .Husbadry Unit, 
Union Teifry of Lakshadweep, Kalpeni-682 557 
and residing at Kandamkalam House, 
Kalpeni lslaid-682 557 

M:Iii4ya, S/o late M.C. Ahmedkunji, aged 47 years 
; 

worki 	sual. Labourer, 	.. . . 	 . 

Aindry: Unit,. 
Uniqri e i ifoiy of Lakshadweep, Kalpcni-682 557 
and resi4ing:tMaral  House, Kalpeni Island-682 557. 

K.O.. Abdu:l $am, S/o P. Assainar, aged 39 years 
working as Casual Labourer, 
Arimal 1-lusbandry Unit, 
UniOn 1 elTitOry of Lakshadweep, Kalpeni-682 557 

''• 'r'a4 residing at Kakatchiyoda House, 
lsland-682 557.. 

( 	JIO \I.;Vtthafa, S/o lateSayedmuhamrnedkoya, 

T 	' 	s g471)a, working as Casual Labourer, 
% dry Unit, 

t NC 	/1 

. 



:. ..,, 

1• 	.. 
The. Adinistrator, 
UniQfl teii itoly of L akshadweep, 
Kaà855 

The D.iretoi'OfPanchayat, 
Depattlnëni dfPanchayat, 
AdministratiOn of Union Territory of Lakshadweep, 
Kavaratti-682555 

The Chief Executive Officer, District Panchayat, 
Kavaratti-68255. 

(B)' Advocate: Sri S. Radhakrishnan) 

62. OA 400i20i 

P P. SIIaJ, aged 44 years, SJo M. Subaii, 
1.Lithiyaiaa.n1 House, Agatti Island, 
Unih Ter .1iy of Lakshadweep. 

2, 	Nouh Al •gd32 years, S/o U. Sabjan, 
Kee1aSaraiiia .Pada House, Agatti Isand, 
UniOn ThiTitpry of Lakshadweep. 

Respon de,nts 

Mi. I bdul Iaser, aged 28 years, S/o M. Abdul Rahirnan, 
Melajilom 11ouse, Agatti Island, 
Urii'erritory of Lakshadweep. 

30 years, S/o Kidave, 
Me1at'i1am4oUse, Agatti Island, 
U niôñ '1errbry of,  Lakshadweep. 

K.C. Abdul.Shukoor, aged 38 years, S/o Kasmi, 
Kar .iyama-ch,e'tta I-louse, Agatti Island, 
Union Tei'ritpry of Lakshadweep. 

M.P. NizaniUddin,aged 27 years, S/o M. Abusala, 
Me1apira 11OU5C ;  Agatti Island, 
Union 9rI)ry of Lakshadweep. 	 Applicants 

(By Advocate Sri 'N Anilkumai) 

Versus 
................. 

	

rr' \ 	.......... 
'l he Administiatoi, 

( 	 \Unon 'rritory of Lakshadweep, 
Kavataw -68551 

............................................... 

	

I 	 . 	. 	. 
he Chairperson . ... -.... 	. .. 

I 



3. 

Union Territory of Lakshadweep, Kalpeni-682 557 

	 o 
and residing Pokkarappada House, 
Kalpeni lsland-682 557 	 Applicants 

(By Advocat Sii 14 Unnikrishnan) 

H 	Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti .-68255 5 

2. 	The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry of Lakshadweep, 
Kavarafli,-682555 

3 	1 he Chief Executive Officer, District Panchayat, 
UniOn TerritOry of Lakshadweep, 
Kavaratti62555 

4. 	The Vetcrinay Assistant Surgeon, 
Village Dwëep Panchayat, 
Kalpeni-682 57 . 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

61. OA 395/2013 

Saiul A bid, S/o Yusuf, aged 40 years, 
Cheiiain1lala I louse, Kadarnat, 
I le1i Drict Panchayat, Kadamat, 

Abu1 Shukdr, S/o Sayed Au, aged 41 years, 
Ukkayachett 1-louse, Kadamat, 
Bus Driver, District Panchayat, Kadamat. 

M. Khalid, S/6. Nadeer, aged 43 years, 
Madurakam House, Kadarnat, 
Helper, District Panchayat, Kadamat. 

Ayoobkhan, S/o Kunhikoya, aged 37 years, 
Keerti Mahal House, Kadarnat, 

Tr 
	 Panchayat, Kadamat. 	 Applicants 

(By.jk'çlvte Si i R Sreeraj) 

Versus  



r_j 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of 'Lakshadweep-68255: I 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory ofk Lakshadweep-6825 51. 

The Chief Executive Officer/Special Officer, 

Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. 	OA.404/2O13 

Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (I-louse), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

Affefudheen A.K., 
S/o CherikoyaK, aged 30 years, 
Akkara (House), Kalpeni Island. 
UnionTerritory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology -
KalpeniDweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) •  

Versus 

1. 	The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 
10 MtNIS 41 il1age (Dweep) Panchayat, Kalpeni, 

F 
I*. 
f 	t' 	

\'e Director of Panchayat, 
* 	 D partrnent of Panchayath, Kavaratti-682555 

\Ø 

\A 

Applicants 

S 



. 

- 

4. 	The Director, 
Department of Science & Technology 
Kalpeni. 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed All, 
Skilled Labourer, Anijnal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

Director of Panchayat, 
[)epartment of Panchayat, 
Adniinistration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal Husbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (I)weep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Horneopathic Unit 
Kilann Dweep. 

(B'-docate: Mr. Grashious Kuriakose, Sr.) 
(By 'dv9cate: Ms. Daisy I Daniel) 

I 	I 	 Versus 

Respondents 

Applicant 

Respondents 

Applicant 
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The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)irector of Panchayat, 
Department of Panchäyath, Kavaratti-682555. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. 0A423/2013 

Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

F-Iafsath M., aged 46 years, D/o Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

Umilla T.P., aged 54 years, Dbo Khader, 
Thekkilappura House, Agatti. 

Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal I-louse, Agatti. 

/ 	 P.K., aged 31 years, S/o Koyassan, 
kotta House, Agatti. 

92' 	t4apimed T.P., aged 39 years, S/o Hamza, 
H 2l'piumpadi 	ouse, Agatti. 

/ 

Respondents 



ss 
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Saromma \4., aged 39 years, D/o Hamza, 
Man yathoda 1-louse, Agatti. 

Ashraf AK., aged 42 years, S/o Ahamed M., 
Achan Kuttiyoda House, Agatti. 

12 : 	Abdul Razzak R., aged 33 years, S/o Harnza U., 
Roullammada House, Agatti. 

13. 	ShalThbi PP., aged 36 years, D/o Hamza K., 
Puth iyapura 1-louse, Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

I. 	The Adrniiiistrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Education, 
Directorate of Educatioii, 
Administration of the Union Territory of Lakshadweep, 
Ka\'aratti-682555. 

Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutive Officer-682554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

67. 	OA 444112013 

Aboosalih, S/o R.asheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

\1 ersus 

1. 	Union Territory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 

- 	 -S.  

,- 



The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union lerritory of Lakshadwcep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Elecirical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

Hameed K., S/o Abdul Rahman, aged 36 years, 
Keelazillam H) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan, 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshrdweep Building Development Board, Kiltan. 

1-lisminoor, S/o Mohammed, aged 38years, 
Pakkiyoda (I-I) Kiltan Island., 
Union Territory or Lakshadweep. 
Working as Casual labourer in 
LakshadweOp Building I)eveloprnent Board, Kiltan. 

 Ponkuiti, S/o Pookoya, aged 48 years, 
Surambiyoda (H) Kiftan Island, 
Union Territory of Lakshadweep. 
Work ihg as Casual Labourer in 
Lakshadweep Building Development Board, 
Kiltan. 	 . 	 Applicants 

pMINIS 

Tr 

Ut 
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(By Advocate: Mr. Grashious Kw'iakose, Sr.) 
(By Advocate: Ms. Dais) ,  I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director otPanchayat, 
Department of Panchayat, Kavaratti. 

(By Advocate: M. S..Ra.dhalcrishnan (RI, 3 to 4)) 

69. 	O.A No. 488/2013 

Salmath 
D/o. Sayecl Koya 
Madapally 1-louse 

Respondents 

S 

Chetlat Island. 	 Applicant 

(By Advocate Mr. KB. Gangesh) 

Versus 

I. 	The Administrator, 
Admintraton of the Union Territory 
of Lakhadweep, Kavaratti — 682 555. 

The f)irctot (Services) 
Administihtion of the Union Territory 
of Lakshadweep (Secretariat), 
Kavaratti — 682 555. 

[)eprtment ofScience and Technology 
Union Territory of Lakshadweep, 
Kaaiathi 682 555. 
Reiésntbd by its Director. 

(By AdvocatçMr. S. kadhakrishnan) 

70. 	OA 492/2013 
'kU 

Th, 

/ 	..-.............. 

- :' • 1  

/ 

Respondents 



tot 

K. Bushra Bgum, W/o 1-lakeem, 
Aged 27 yeai, Casual Labour, 
Office of theVeterinary Assistait Surgeon, 
Animal I-lusbandiy Unit, Amini. 
Lakshadweep-682 552. 	 Applicant 

(By Advocate: Sri V.B. I-Iai'inarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
K.avaratti Island, pin- 682555. 

The Ditctor of Panchayat, 
Departient of Pancayat, 
Union Territory of Lakshadweep, 
Kavar.tti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
\/illage (Dweep) Panchayat, 
/-\mini, Lakshadweep -682552. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

71. OA 499/2013 

Rahmath Beegum Keelakunnikkam, 
W/o. Mohammed B.K, 
Data Entry Operator (MGNREGA), 
Sub-[)ivisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
Residing at Keelakunnikkam House, 
Kadanial Island 
Union l'erritory of Lakshadweep, PIN - 682 556. 

Mohammed Shall Qraishi Malika, 
Sb. M. Sayedali, 

/i Data Fntry Operator (MGNREGA) 

/ 	',.11age (Dweep) Panchayat Office (MGNREGA) 
J' / 

	

	11amath Island, Union Territory of Lakshadweep, 
Iing at Malika House, 

1 czKa ,iamat Island, 

LI 



102. 

Union ferritory of Lakshadweep, PIN - 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

1 . 	The Administrator, 
Union Territory of Lakshadweep, 
(DeparUnent of Rural Development) 
Kavaratili. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Ru i-al Em 1 oyment Guarantee Act, 
Kadarnat, Union Territory 
of Lakshad Weep. 	 Respondents 

(By Advocate Mr, S. Radhakrishnan) 

72. OA 507/2003 

MuthuKoya K 
CasualLabour, Street Light Maintenance 
Village Dweep Panchayath, Amini Island 
UnIon Ten - ito ry of Lakshadweep 
Permanent address : Kunninarnel House 
Amini Island, Union; Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By Advocate: VU .TCG Swamy) 

Versus 

ihe Aduiinistiatoi 
Union .Tritory of Lakshadweep 
Lakshadweep Administration 
Kavaratfi— 682 555 

2. 	The Executive Engineer 
(Department of Electricity) ,S;__ 	., 	. 

/ 	
'Idmin isti ation of the Union Ten itory of Lakshadweep 

' 	 '1avanatti - 682 555 */ 

Ic 

i 
NJ' 	/ - 

Secretary (Panchayats) 
rectorate of Panchayats) 
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Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Amini Island, 
Union Territory o[Lakshadweep —682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of.  Lakshadweep 
Amini Island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682555 	 Respondents 

(13)' i\clvocate: Mr.S.Radhakrishnan (R1-3,5&6) 

73. 	O.A No. 509/2013. 

Maleeha l3eegum 1K. C. 
D/o. Indeen Kandilath 
Kaval Chetta 1-louse, Androth. 

Shahida Beegum K. 
D/o. 1-lamzakoya 
Kand lath 1-louse, Androth. 

Subaida M. 
D/o. Kidave U.K 
Makket 1-louse, Androth. 

Ayshaicegum P.V.K 
D/o. y a k:oo b P.K 
Puthiyentamveli Kad 
A ndroh' 

Rahmath l3eegum 1K.. 
D/o. !-lmzakoya P.l 
Kunhali 1-louse, Androth. 

Thahi ra L. 

/ M1NISW 
( 

/0. Seethi Nallal 
anakal I-louse 

-% oth. 

ubida A. 
Syed Mohammed M. 



Al iyathara I-louse, Androth. 
	

. 

Fathim;athu Suhurabi P.V.K 
DIo. Majeed P.V.K 
Pentarnbeli Kad, Andioth 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath I-louse, Androth. 

Raisa K. 
D/. Badarudheen Melechetta Mechery 
Kadiyammada I-louse, Androth. 

1 -laseena Beegum C.P.1 
DIo. Abdulla M.1 
Chemmachery Puthiya 111am House 
Androth. 

12 	HabsabiP.U,P 
DIo. Fâkarukdheen K. Cheriyadarn 
Ummathabiyapura 1-louse, Androth. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory 
of Lakadweep, Kavarathi - 682 555. 

2 	Directoate of Industries 
Union Territory of Lakshadweep 
Kavarathi, represented by the 
Director of Industries - 682 555. 

3. 	Coii' Supervisor 
Coir Production Centre, Androth - 682 557 

(By Advocate: Mr. S. Radhaksishnan) 

74. 	OA 510/2013 

1-lascena @ Haseenabi 1 hei akkal 
Fhei cikkai House, Kadamath 
Data Ehfy Opeiator 

-Village Oweep Panchayath, Kadamath 

( 	Advocate: Mr.R.Sreeraj) 

Applicants 

Respondents 

App1 i cant 



Versus 

 

1 . 	The Administrator 
Union Territory ofLakshadweep 
Kavaratti — 682 555 

2, 	The Director of Parichayath 
epartment of Panchayath 

Administration of Unin Territory of Lakshadweep 
Kavaratti — 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadamal. -- 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat — 682556 

The District Prbgi:amme Coordinator 
MGNkEGA, Kavaratti - 682 555 

The Sub Diviiona1 Officer and 
Programme Officer.MGNREGA 

Kadamat - 682 556 

(By Advocate: Mr.S.Radhakrishnan (Rl-3,5&6) 

Respondents 

75. 	OA 557/2013 

 

K.V.Naseer 
KodavalappuF-loue, Kiltan 
Cook, Govemment Senior Secondary School 
Kiltan 

	

2. 	K.P.I)awood 
Kilappura I-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 

(By Advocate: Mr. R.Sreeraj) 

Versus 

Admi ii istrator 

/ jionTerritoi of Lakshadweep 
/ 	\Kwaicitu-682 555 

	

:

2. 	F h Diiecto 

/ 

Applicants 



lob 
	

I 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3, 	The Executive Officer, 	i 
Village (Dweep) Panchayath 
Kiltan - 682 558 

• 	4. 	The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

5. 	The Principal 
Government Senior Secondary School 

• 	 Kiltan -. 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. 0A566/2013. 

SaflyathS 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamath Island 
Un ion Territory of Lakshadweep 

P.P.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadarnath Island 

• 	N4.P.Attakoya 
Cook, Government J.B.School 
K adamath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 

• 	 Kadamath 
Residing at Biriyommada 
Kadamath Island 

PAmanulla 
• 	 Government J.B.School 

Kda\nath 
Rsiding at Kunnumpura 

•!Kad a3rnath Island 



4o7 

Ummer P.P.l 
Cook, Government J.B.ScFool 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

HidayathullaP 
Cook, Government J.B.Scloo1 
Kadamath 
Residing at Kadamath Island 

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.Sctool 
Kadamath 
Residing at Kadamath IslaM 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyornrnada 
Kadamath Island 

JaferP 
1)river, .Jawahar!al Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

1. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
7'OMIN/St,' 	Department of Panchayath.. 

/ 	 dministration of Union Thrritory of Lakshadweep 
1avaratti-682555 

*( 
	

Ou 

.,. fhe Head Master 
* / 

BE' J 
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Government J B School 
Kadamath - 682 556 

4. 	The Principal 
.lawaharlal Nehru Sen ior Secondary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnafl ) 

77. OA 567/2013 

Habeebulla P.M 
Puthiya Malika House, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 	: 	 Applicant 

(By Advocate: Mr,P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr. S .Radhakrishnan) 

78. OA 580/2013 

Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Marikilam I-louse, Kavaratti. 

. N. 

1hdpada, Kavat atti 

'.4. 	/?acci5ob 

- . 
	f(di House, Kavaratti. 

/ 
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 Muhammed Salih 
Aynepura House, Kavarati. 

 Fareeda Beegam 
Molokepura House, Kav'c}atti. 

 Saleem 
Pallicham 1-louse, Kavaràfti. 

 Bamban 
Nambicharn House, Kavati. 

 Sayed Abdullakoya 
Chendipura House, Kavaratti. 

 Nafeesathbi 
Poodiyam 1-louse, Kavaratti. 

 Jarnaliyath. 
Thirinipura House, Ka.vatti. 

 Fazeela Beegurn 
KannipuraHouse, Kavaratti. 

 Ummer 
Thirinikad 1-louse, Kavatti. 

 Firozkan 
Athnachammada H ouse;Kavaratti, 

 Jaffer 
Mariki lam House, Kav•ätti. 

 Arnanulla, 
Mela 111am House, Katatti. 

 Sirajudheen 
Molokepura House, Kaatti. 

 Hiyasudheen 
Chamayathapura 1-lous6 5 :Kavaratti. 

Fathahudeen 
:0M1N/s i KadaPu1'at1aba House, Kvaratti, 

/. 

( 	

) 	

<Jut1ipapepura i-louse, K8,tvaratti. 
.• \r 



. 

Ashik 
Puthiya Alikorn House, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt House, Añdrott 

23, Mujeeb R.ahman T.P, 
Thaleka Pura, Kavaratti 

Jamhar 1-lussain 
Beeranthoda House, Kavaratti. 

Muhsin 
Beeranthoda 1-louse, Kavaratti. 

Rauf 
Chettipura House, Kavaratti. 

Hazarath 
Chungam House, Kavarätti, 

Khalid 
Thottathapura House, Kavaratti 

(By Advocate: Mr. K.B..Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture -H 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal Husbndry 
/. \Departrnent of Animal Husbandry 

	

, \ 	Xdmintstt ation of Umon Terntoiy of Lakshadwecp 

'vaiatti —682 555 

\,N 	

5/2w *il.Iage (Dweep) Panchayath Kavaratti Island 
1represented by its lxecutive Officer, 

.''4 .'i 	 / 

Applicants 



'U 

Pin 682554 
	

Respondents 

(By Advocate: Mr.S.Radha.krishnn) 

79. OA 582/2013 

1 	Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

2. 	Smt.Sulfabeegum 
Cook, G,1-1,S Kadmat 
Residing at Melachetta Hãijumakudi 
Kadamath Island 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayth 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan Island 682 557 

(By Advocate: Mr. S .Radhakrishnan) 

80. 0A601/2013 

Rasheed Koya S.V., S/o. Abdulla Koya P.S., 
Shaiknaveed (H), Kiltan Island P0., 
Union Territory of Lakshatheep, Pin -682 555. 

(By Advocate: Mr. Shabu Sreedharan) 

Applicants 

Respondents 

Applicant 

Versus 

on Territory of Lakshadweep, represented by the 
ninistrator, Kavaratti Island, Pin - 682 555. 

- 	 I 	

- 

	

Director of Panchayath, Union Territory of Lakshadweep, 



: 

Kavaratti Island, Pin - 682 555. 

The Chairperson, Vii lagè'(1weep) Panchayath, 
Kiltan Island, Union Teriitory of Lakshadweep, 
Pin - 682 558. 

The Executive Officer, ViJiage (Dweep) Panchayath, 
Kiltan island, Union Teriiioiy  of Lakshadweep, Pin —682 558. 

The Library and Information Assistant, Public Library, 
Kiltan island, Union Terifory of Lakshadweep, 
Pin - 682 558. . 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (RI, 2,4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, Sb.. Hamzath, 
Sara Manzil I-louse, Agatti. 

(By Advocate: Sri K.B. Gangesh) 

'Versus 

I. 	The Administrator, 	,. 
Administration of the Unibn Territory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayats, 
Department of Panchayats, 
Administration of UnionTeritory of Lakshadweep, 
Kavaratti - 682 555. 

1.Department of EducatiorAdministration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Director -682 555. 

4. 	Village (Dweep) Pancha'•at, 
Agatti Island, represented by its Executiy .  Officer, 
682 554. 

(By Advocate: Sri S. Radhaksihnan) 

Applicant 

Respondents 

? 

(I 	 : 

*/ 

2. 

\ 

0A635/2013 

hahudheen K P aged 40 years S/o. Sayed Muhammed Koya 
itampalii House, Agatti. 

o mis, aged 3:1 years, SIo.'Abdulla, Mariyathoda House, 



Agatti. 

K.M. Shahida, aged 40 yeaers, D/o. Kasrni, Kuttiyam 
Mukriyoda House, Agatti. 

KM. Amina, aged.46 year;I/p. Abdul Rahman, 
Kuttiyam Mukriyoda HouseAatti. 	Applicants 

(By Advocate: Sri K.B. Gangesh)1 

Vesus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 	C. 

Director of l-Iealth Services,:rL; 
Directorate of Health Service 
Kavaratti - 682 555. 

Medical Officer in charge,; 
Community Health Centre Agatti — 682 553. 

Medical Ofticer ia Charg, Ráj.v GanO)) Spec)iy Hospith\, 

Agatti — 682 553.  

Village (Dweep) Panchayt, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhkrislinan) 

83. OA 791/2013 

Fareeda ,Beegum M.I., Meppada 111am, 
Agatti Island. 

(By Advocate: Sri K.B. Gangesh) 

Applicant 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

(e UI 
I 

\ 	 / 

\ 
)/. •.____ 	* 

I3EtC' 

re,ctor of Panchayats, . 

N4'vient of Panchayats
stration of Union Territory of Lakshadweep, 

/rtti - 682 554. 

* 

.1 

I 	• 



Project Manager, DesiccatedCocOnut Powder Unit, 
Lakshadweep Development Corporation Ltd., 
Agatti, Kavaratti 682 554.. 

The Deputy Director (AdrnrL),. Lakshadweep Development 
Corporation, Kavaratti 

Village (l)weep) Panchayat; 
Agatti Island, represented by its Executive Officer, 
682 553. 

(By Advocate: Sri S. Radhakrish  

84. 0A82212013 

B.P. Navas, Aged 27 years, Sb. Kasmi M.P.., 
Valiyapura House, Kilthan Island,P.O.; 
U.T. of Lakshadweep. 	 . 

(By Advocate: Sri P.V. Mohanan).: fl  

ersus 

1. 	The Administrator, 
UT of Lakshadweep, 
Kavai'atti-682 555. 

Respondents 

Applicant 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of I4khadweep, 

'Kavarat.ti - 682 555. 	.: 

The Principal, Government I-Lighr Secondary School, 
K.ilthan Island —682 556. .::: 	 Respondents 

85. 	OA 880/2013 	. 	.. 

Muthukoya N.P 
Nalakapui'a, Kiltan Island.. 
Union Territory of Lakshad2'p-682 558 	 Applicant 

(By Advocate: Mr. Shabu Sreedhäiah) 

- 	
Versus 

lJmer criitory of Lakshadweep repiesented 
by tlft Aministratoi 
Kava ttitlsland —682 555: ........... 	. 

/ 



 Director of Panchayath 
Union Territory of Laksh4 
Kavaratti Island —682 

 The Senior Adrninistratjvficèr 
Education (District Parchdtb) 
Union Territory of Lakshadep 
Kavaratti Island —682 555 

 The Principal 
Go\'ernment 	Senior Secondalry school 
District Panchayat, Kiltan J1ahd 
Union Territory of Lakshadwèep682 558 

(By Advocate Mt S Radhaki ishriah) - 

86. OA 89.812013 	 H 

K.C.Abdul Khader 
Kulikaraya Chetta House 
Chetlat 	Island 
Union Territory of Lakshadep- 682 554 

(By Advocate: Mr.Shabu Sreedharar 

Versus 

Respondents 

Applicant 

I. 	Union Ten'itory of Lakshadweep represented 
by the Administrator 
Kavarattj Island - 682 5551 sI 

L 
The Director of P anch ayath! 
Union Territory of Lakshadwè. 
Kavarattj Island 682 555 

The Senior Adminjstratjve:Qfficer 
Education (District Panchayath) 
Union Territory of Lakshadweep 
Kavarattj Island - 682 555 . 

ru 	The Principal 
Government Senior SecondySchool 
District Panchayat, Chetlat Islnd, 

Tern tory of Lakshadweèp 682 554 

Mr.S.Radhaknishnan): 

1L 
I  ?):i •.. 	 / -. 

:i u{ 

Respondents 



Ae 

87. OA 904/2013  

Kadeeja C.P 
Cheriyapurakad 
Kalpeni Island 

(By Advocate: Mr.K.B.Gangesh) 

V ersu 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Sub Divisional Officer 
Office of Sub Divisional: Qffi 
Kalpeni Island - 682 554. 

The Director (Rural development) 
Department of Rural Development 
Administration of the Union Territory 
of Lakshadweep, Kavaratti —682 555 

(By Advocate: Mr. S.Radhakrishnan) 

88. 	0A905/2013 	....:: 

Abdul Khader C. 	. 
C.hekkiriyamrnada House ..... 
Agat.ti 	lslarid 	i.. 

J3uarJamharT.P 
Theklapura F-louse 
Agatti Island 	

.. 

(By Ad\'ocate: Mr.K.B.Ganges) 

Versus 

1. 	The Administrator 	. 
-- .idminisuation of the Union Territory of Lakshadweep 

Iriatti island —682 555 
S 	

'5. 

2 -- DcorfPanchayaths 
Dcpaitrncnt of Panchayaths 
AdniUation of the Union Territoiy of Lakshadweep 
Kthatt Island - 682 553:. 

. 	 / 

- 

Applicant 

Respondents 

Applicants 

I 



-. 	 - 

• 
Project Manager 
Desiccated Coconut Powder Unit 
Lakshadweep Developinént CbrporatiOn Limited 
Agatti, Kavaratti - 68 555 

The Deputy DirectOr (Adrji). 
Lakshadweep Development Corporation 
Kavaratti —682 555 

Village (Dweep) Panchayath 
Agatti Island represented by its 
Executive Officer - 682553. 

(By Advocate: Mr.S.Radhakrishnan) 

89. OA 939/2013 

Safiyullah K.C. 
Kuttiyachada HoiJse 
Kalpeni Island 	 - 

Saifulla M.I 
Melaillam House 
Kalpeni Island 

Kunhikoya M.V 
Mathil Valiyammada House 
Kalpeni Island 

Kidave K.O 
Kakkachiyoda House 
Kalpen i 1-louse 	

I 

(By Advocate: Mr.K.B.Gangh) 

Versus 

I. 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682555 

2. 	Director of Panchayath 
Department of Panchayths 
Administration of the 1Jnion Territory of Lakshadweep 

Navarani Island - 682 55: 
/• 	 \ 	

. 

3.. ' 	alhadweep BuildingDevelopment Board 
Union I'erritory of Lakshadweep 

/ 	

:,1tt1 represented by its Secretary - 682 555 

I- -. 

Respondents 

Applicants 



Board velopn 
Kalpeni Island —682 551 

	

5. 	\/illage (Dweep) Panch4..th.:* 
Kalpeni Island represendb' its 
Executive Officer - 682I553 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/20.13 
:1 

	

1. 	Mohammed Ashik 
Pal!iyat I-louse 
Androth Island 

The Technical Officer 
Lakshadweep Bui1din 

Respondents 

Abdul Latheef 
Karakunnel House 	. 
Androth Island 	.. 

Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta I-louse 	. 
Androth Island 

(By Advocate: Mr.K.B.Gange 

Versu 

I. 	The Administrator 	. 
Administration of the UnIon Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchay4ths. 
Administration of the Urion Teri - itory of Lakshadweep 
Kavaratti Island - 682 555: 

Lakshadweep Building JIeve1opment Board 
Union Territory of Lakshadweep 
Kavaratti represented bIits Secretary - 682 555 

/ 
7 	7 	

, 	
idweep Building 1evelopment Board 

fi1ith\IsIand— 682 554 

'? 

App! icants 



Village (Dweep) Panchayath 
"Androth Island represented by its 
Executive Officer - 682 554 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salam N.P 
casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 	: 
Casual Labourer 
Power House, Kalpeni: 
Residing at Chakaked! J- oUse 
Kalpen i, Union Territory pf liakshadweep 

P.Mohamrned 
Casual Labourer 	I . ... 
Power House, Kalpeni 
Residing at Pokkayoda HOuse 
Kalpeni, Union Territoly. of Lakshadweep 
Harnza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath Hoi:se:It. 
Kalpeni 

(By Advocate: Mr.Hariraj M.) 

Respondents 

Applicants 

Versus 

Union of India 	 Secretary 
to Government of 1ndia. 
MinistryofI-1omeAffafr 
New Delhi - 110001 

2. 
VT  

AY 

i/ 

- 	i c jr.4 	J 
I - 

* 

The Adrninisti'ator 
Union Territory of Lakthàdep 

1Kavaratti - 682 555 

ecutive Engineer 
partment of Electrici 
varatti, Union Territo -.y of Lakshadweep 



4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Adrninitrator 
Union Territory of Lakshadweep 
Kavaratti —682 55 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Appl icnt 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. 0A1202/2013 

 Akathar Ahammed K.K 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnamku!am House 
Kalpeni Island 
Union Territory of Lakshadweep 

 Mohammed Iqbal KPV 
Internal Inspector,  

ricultural Department, Kalpeni 
,1 	 trnipavavaIiyammava House 

Island 
enitoty of Lakshadweep 

00\ RE N 



•3.  Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalpeni Island 
Unioii1Territory of Lakshadweep Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
I.avaràtti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island —.682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

94. 	O.A No. 1225/2013. 

C.P. Showkatha!i, 
Sb. Mohammed Koya 
Casual Labour, Electrical Sectioh, 
Kalpeni. 
Residing at Chemmanam PallyHouse 
Kalpeni 

(By Advocate: Mr. l-{ariraj M.R) 

Respondents 

App! icant 

V 

: 
OMI/f7 

(4 	

'~' 74,  

? 

.- 

\(,y EEC'' 

Versus 

ion of India 
prèented by the Secretary to 
veiirnent of India, 

istry of Home Affairs 
w Delhi - 110001. 



I The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
1)epartment of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep - 682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

I-lon'ble Mr.Justice A.K.Basheer, Member (J) 

Applicants in this buich of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issu&Ofadirection to the respondents to regularize their services. In the case of a 

fewothersçho have ben retrenched on completion of the period of engagement, 

th.praer,is for issue direction to re-engage them. 
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The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under, the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

lictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

Secretary, S/ale of Karnataka & Others Vs. Umadevi and Others - 
(2006) 4 S(C I.  

ojRajasihan Vs Dava La! - (2011) 2 S( C 429 

I 

rP 
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Saiya Prakash and Others Vv. Stale of Bihar and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

1?.N.Nanjundappa Vs. T.: Thimrniah - (1972) 1 SCC 409. 

Jeemon V.R. Vs. State of Kerala - 2012 (1) KHC 397. 

State of Kerala Vs. Valsarnma -2012 KLT 294. 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354,366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights .& Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997,   2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years.. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

..n,Thc.tindergone. However, in those cases also, no material has been 

placebere us in suppoit of the above contention Similarly it is not in 

such engagements were not made against sanctioned posts. In 

.short .his fprocess of casual engagement on daily wage basis for 89 days 

. 



has been going on in the Union Territory for the last two decades Or more, 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. it is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subj'ect of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distftiguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

e'tployees be considered on merit in the light of the principles settled by 

U-fe pex Court in the cases in S. VNaraycinappa - AIR 1967 SC 1071 

? NAlanjundappa (1972) 1 SCC 409 & B NNagarajan - (1979) 4 SCC 

507— as a one time measure. 

S. 



A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Urnadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 
it Long service by use/f may not he a ground for directing 
regularizat ion. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed, When a departure is 
made jhr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, i/is imperative that the same must be done within the 
Jur corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were:  appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would, not have 

any claim for ad-hoc/regular appointments available in the Ins'titute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court he1d that initial appointments of the appellants were made in gross 

vio1ation of the provisions contained in the relevant Act and also the 

doctrihe of equality enshrined under Articles 14 & 16. 1-lowever, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

/'rthC1 APCCOUrt expressed the hope that the plight of the appellants would 

/ : 7 ai\.akcn into account by the administration and consider the 

( 	desirabilitypf relaxing the age-limit provided in the Rules 

I 
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" 
13. In Nanjundappa (Supra), the ApxCourthad held thus:- 

if the appointment itself is in infraction of the rules or if it is in 

violation of the provisions of the Constitution, illegality cannot be 
regularized. Ratflcation or regularization is possible of an act which 
is within the power and province of the authority, but there has' been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 

mode of recruitment. To accede to such a proposition would be to 

introduce a new head of appointment in defiance of rules or it may 

have the effect of setting at naught the rules." 

14, 	We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

15. 	But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

16. 	Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. it is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

till it appears that many of them have been allowed to continue. Many of 

been engaged in one scheme or the other sponsored by the 

j'eatovernment or in some such other schemes or programmes floated 
0 	 ' 

( 
by tAjlministration onits own by utilizing the funds available with it. 

TJinistration or Village (Dweep) Panchayats have not come out with 

/ 



any data as regards the actual requirement of employees in various 

departmets under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Adminitration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

Lakshadweep Administration in granting them temporary status 

ul 	Scheme for Temporary Status & Regularization introduced by 

flJrgoyiiof India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 
-..4 

app,tht the upkeep, maintenance and distribution of the drinking water 

d,' 



• 	to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM.. "Society. 

Grant-in-Aid was provided to meet the additional expenditure offid the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The, casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshqdweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
tempOrary status to casual labourers as per the parameters of the 
scheOe. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Admdiistration prescribes the scheme to the Panchayats for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayals in respect of at least two third of 
the regular vacancies in Group D which would be kept reserved fbr 
the regularizalion of the casual workers under the scheme. 

(d) No casual workers, including the applicants, who are in the 
service of the Pancha)ats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
for fresh recruits without considering them for the grant of temporary 
status if eligible as per the scheme. 

/ 	-'2. 	ieI)ivision Bench of the High Court while allowing the Writ 

iJe1 by the Administration noticed that another Bench of this 

'':: 	I 



.9. 	
.... 

I. 

Tribunal in Original ApplicationsN6.1297 & 218 of 1998 had rejected an 

identical relief claimed by some other casual labourers, holding thus:- 

"We have carefully peru'sed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequent/v by the succeeding local self Government body, namely 
the Village (Dweep) Panchayaf of Androth/Minicoy.. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the. Councils issued what are 
purported to be appointment orders and the subsequent service 
cerlUicates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of UT. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved 1?Y  the 
Lakshac!weep Administration................ 

In the case on hand the applicants were not employed akainst 
any posts sanctioned by t,,he administration and that would make  all 
the difference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor &v way of dai/,.v rated 
wages to the unemployed local persons.................. 

Neither the Pa,nchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U T. of Lkshadweep 
has no accountability as far as the matter of regularization f.the 
applicants are concerned. The anxiety of the U. T. Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayne for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Goit'.in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 
/ 	,Di.i!'v/r1\ 

No5'74/1998 were also dismissed by a common order following the 

decision rrënuoned supra This order was also confirmed by the Nigh 

H. 	CouriiOi.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned Circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not fall, within the jurisdiction of the 
Tribunal. Further direction given to the Panchayai that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in GA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

,Eations of power have changed after the last Panchayat elections. Some. 
1 7,  

of appointments were cancelled by the successor Committee 
I' 	 -in offcedf these Panchayats More importantly, fresh engagements are 

•:bing 	r4-iide 	on 	political 	basis 	and 	some 	of 	the 

disengacrients/retrenchments also have political colours. 
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25. in OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience, it is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats•as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

case,..contends that once the Administration sanctions 'Grant-in-Aid", it is 

- for the 	ândhyat to execute the various works like 	road 

-'onstruct.ion/rêif/maintenaflce, 	water 	supply, 	drainage, 	local 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and tFierefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after- the introduction of the Lakshadweep Panchayats 

Regulations, 1 994.   The learned counsel has invited our attention to 

Article 23 4(g) and Article 40 of the Constitution of India in this, context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra). this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that-

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The suni and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. it has been 

noticed already that some of the applicants have been working since 1994 

and many of them since1997. Quite a few of them have been working for 

p.riods ranging between 5 to 10 years There are only very few who have 

be6iwrking for 2-3 years or less Most of them are still continuing on the 

basi'ofnterirn orders passed in these cases 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the lollowing order was passed: 
119. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. AdmittedIy, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 
(d) the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of The 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4 June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under :- 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. 	These may 
include those who have been inducted with specific qualification 
of matriculation/ITI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as lTl, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 

____n.qt coming under (a) above, i.e. with less than ten years of service. 

...jiose who have been engaged under one scheme or the 
/ / '  ofIier (otr than those who have been engaged under the Mahatma 

Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
far sidrt) fut not those who come within (a) or (b) above. 

\ S 



Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to categoty (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their casethe scheme itself was affording employment for a 
period Of a. minimum 	of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a conditiori only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of ,  (b) and (a),. their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No,. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriëula (ion or 
the like (here stated to be IT!), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categrize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

employees were sought to be disengaged. Understandably, all these 

es who laced the threat of disengagement have approached this 

51i.4 and those Original Applications are also included in this bunch of 

It appears that the Administration has also sought to rely on the 
* 
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judgment of the I)ivision Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity ofjob 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it canrotbe 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

nsideration to those employees who have been working on casual basis 

cc than a decade or two Similarly, the plight of those employees 

* t'/ 	:`hav4 been working on casual basis for the last 5 to 10 years i also 

oucl1y p1tiabIe These employees, in our view, are entitled to get the 

1± 
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benefit of relaxation in age and other eseatial qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extrémely essential and unavoidable) is streamlined so 

as to avoid unnecess&y legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these employees who have been toiling 

for years together on casual basis, with utmost compassion, and give them 

the benefit of relaxation in age, educatiOnal qualifications etc. while making 

regular recruitment. 

Original Application Nos. 212, 266, 268, 2991  325, 347, 3545  3665  

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Oriina1 Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim orders in force as on today shall remain extended till 

April4,2014. I 

-. 	K.GEORGEJOSEPH 	 JUSTlClA.K.BASHER 
LNISTRATWE MEMBER 	 JUDICIAL MEMBER 
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